UTE F THE MEETING No. 2014 (held on 26.6.2014
I SHIP OF Shri

Ic RES| I s GIVEN BELOW:-

1. Shri Mand Lal, Sr. Development Officer, Department of Industrial Policy and
Promotion, Udyvog Bhawan, New Delhi

2} Shri O.P. Sharma, Joint Industrial Adviser | Depit of C&PC{Chem. Div.), Shastri
Bhavan, New Delhi

3. Ms. Dona Ghosh, Dy,Director General of Foreign Trade, Udvog Bhavan, New
Delhi

The Committee first considered minues of the NC  Meeting MNos
/15 for confirmation and confirmed and adopted the same without any change.

Case Mo M-30 M/s Ajanta Offset & Packaging Lid,
NC No.s/13 F.No.0 /837500999 AMOS/DES-1V
Diated 18.6.2014 (held | RLA F.No.05/24/040/395/AMOT

on 26.6.2014) Lic.No,0510207844 dated 21.08.2007

The Committee considered the case as per agenda, Based on the written recommendation
of DIPP vide their UL.ONo. 7/171/2014-TSW  dated 17.6.2014, the Commitiee decided
to approve the case as under :-

Export Item: Multi Colour printed wire — O bound / wire stitched calendars with /

Without euro hanger \

Quantity : | Number F; o
S.Mo, Item Description Quantity recommended
1. Relevant Quality Printing Paper coated / | 1.02 Kg/Kg content in

uncoated with relevant GSM export product
.5 Relevant Quality Printing Paper board 1.02 Kg/Kg content in

coated / uncoated with relevant GSM export product
3 Printing Ink 1% of FOB value of




| export
4. G““_" 'rm”f‘ | As applied for
5. Straight wire 100 mm, thickness 2-7 mm | Net 1o net
1
6. P.P tube 40-50 micron Net to nel
7 Nylon Coated wire Nylobind 0.7 mm to 2 | Net (o net
mm

RA concemed may take necessary action under Para 4.7 of HBP as per above decision of
NORMS COMMITTEE.

Case Mo M-31 M/s Ajanta Offset & Packaging Lid,
NC No.b/15 F.No.01/83/50/84 1/ AMOR/DES-1Y
Dated 18.6.2014 (held | RLA F.No.05/24/040/228/AMOB

on 26.6.2014) Lic.No.05 10206858 dated 27.07.2007

The Committee considered the case as per agenda. Based on the written recommendation
of DIPP vide their U.O.No. 7/171/2014-TSW  dated 17.6.2014, the Committee decided
1o approve the case as under -

Export Item: Multi colour printed Semi Finished Booklets & Leaf lets

Quantity : | Number

S.No. Tiem Description Quantity recommended
I Relevant Quality Printing Paper coated 1.02 Kg/Kg content in
with relevant GSM expon product
2, Relevam Quality Printing Paper board 1.02 Kg/Kg content in
coated with relevant GSM export product
3 Printing Ink 1% of FOB value of
cxpon
4, Gum/' Glue As applied for
5. Graphic Ant Film Mot allowed, as no
AancrmAlian o oiven




| I | e s

RA concemned may take necessary action under Para 4.7 of HBP as per above decision of @{Q@#
NORMS COMMITTEE. :

- - e
Case Mo M-32 M/ s Chemocid Impex Pvi. Limit

NC Mobi15 F.MNo. 01/83/50/735/AMI2/DES-IV

Dated 18.6.2014 (held | RLA Mo, 03/94/40/636/AM12

on 22.6.2014) License No, 0310662542 dated 31.10.201 1

i i the case for four
[ dered the case as per agenda and decided 1o defert
Eﬁ?:-:ﬁ::;ininam of case by TA, C&PC (Chemicals). Re-listed for 16.07.2014

e - ——

Case Mo M-33 M/s Baroda Textile Effects Pyt Limited, Baroda
WC No.6/15 F.Mo. 01/83/50/764/ AM 1 2/DES-1V/Pr.

Dated 18,6.2014 RLA 34/24/040202/AMI12

theld on 22.6.2014) | Lic No. 341003268 dated 22, 122011

Committee considered the case as per Agenda. Committee decided to defer the case, to
re-examine the matter by C&PC (Chemicals). Case deferred for four weeks and re-listed

for 16.07.2014,
Case No M-34 Mis Matangi [nds Lid,
NC No.o/15 1) F.No. O1/83/50/900/AM 1 3/DES-IV/Py

Drated 18.6.2014 RLA 08/24/40/24% AMI13
(held on 22.6.2014) | Lic MNo. 0810118471 dated 18.02.2013

2) F.No O 1/83/50/82/AM L 3/DES-TV
RLA F.No.08/24/40/456/AM 13
Lic No.OB101 19461 dated 153 2013




3) F.No.O1/83/50/191/AM | A DES-IV
RLA F.No.08/24/40/273/AM12
Lic No.O8 10111330 dated 1,5.2012

4. F.No.OVEI S0/ 192/ AM L 3/DES-IV
RLA F.No. OB/ 24/40/0032/AM13
Lic No. 0810111328 dated 3.5.2012

3, F.No.0l/83/50/238/ AM 14/ DES IV
RLA F.Mo.08/24/40/328/AM13
Lic Mo.0BI0121747 dated 6.6.2013

a0

Committee considered the case as per Agenda. Committee decided to defer the case, for
re-examination of the matter by C&PC (Chemicals). Case deferred for four weeks and
re-listed for 16.07.2014,

\¥ |

Case No M-15 M/s Prakash Chemicals International () Lid, Baroda
NCMofr15 F.No, 0L/83/500T61/AM 12/DES-IV/P.
Dated 18.6.2014 RLA 34/24/040/00097/AMI12

held on 22.6.2014) | Lic No. 3410032544 dated 14.12.2011

The Committee considered the case as per agenda. Based on the written recommendation
of Dept. of C&PC(Chem, Div) vide their U.ONo. [4010/732002-Chll  dated
25.6.2014, the Committee decided 1o approve the case as under :-

| Export Item [Qty. | Import ltem [ Ow. 1
| - -




Lniorimated Paraffin

{45%)

| Kg

Paraffin {Heawvy MNormal 'D\.‘;SS Kg
Paraffin)

RA concemed may take necessary sction under Para 4.7 of HEP as per sbove decision of
NORMS COMMITTEE.

Case Mo M-386 Mis Prakash Chemicals International (") Lid, Baroda
NC Moo/ |5 F.Mo. 01/83/50/ 759 AM 1 /DES-IV/PL

Dated 18.6.2014 RLA 34/24/040/00098/ AM 12

theld on 22.6.2014) | Lic No. 3410032545 dated 14, 12.2011

The Committee considered the case as per agenda. Based on the written recommendation
of Deptt. of C&PC(Chem. Div) vide their U.ONo.  14010/73/2012-Ch.ll  dated
15.6.2014, the Commitiee decided

1o approve the case as under :-

Export [tem Oy, Import [tem Oy,
Chlorinated Paraffin | 1 Kg | Paraffin~ (Heav ¥y Mormal | 0.365 Kg
(T0%%) Paraffin)

RA concerned may take MECessary
NORMS COMMITTEE,

action under Para 4.7 of HBP as per above decision of




Office of Directorate General of Foreign Trade
New Delhi -0

Para 4.7 Decision

MEETING NUMBER  : 6/83-ALC1/2014 MEETING DATE : 18.06.2014

[ 'Case No. 2251783 |Pu.m- WName:EVERPLUS [Meer NovDate-/g3- [Status: Case
ALCI201 [PLASTICS PVT. LTD. ALCI/2014 Deferred
[ 15.06,201 4
" [HQ File [RLA File Lic.No/Date:0810107664 Defer
LO1/BI0S0/0091 9 AM 12/ E 08/24/040/00205/AM 12/ (1101202 [Dage: 16,07.2004 |

'Demlun Lummn:s awaited from Deptt, uf'{,&PC{PC nm. Re-listed for 16.7.2014.

| [Case No:53/47/83- [Party Mame: GUIARAT NRE [Meet NoDate:6/83-  [Status:Case
ALC1/2001 |COKE LTI ALCLZ014 Deferred
| | 18.06.2014
2 |HQ File [RLA File © |LicNo/Date:0210172551 [Defer .
| 01BN030M0B4ZAMIZY  O224/0400001 THAMIZY  |17.01.2012 [Date: 16.07.2014 |

|I2Iﬂiainn Case deferred for four weeks, Reminder to M/o Coal (Shri DN, Prasad, Jt.
Secretary) issued on 11.3.2014 and 18.6.2014. The case is re-listed for 18.6.2014.

[ Case No1s1m3. * [Party Name-INDIAN |Mm NovDate:6/83 Status:Case |
ALCL2012 TECHNOMAC COLTD.  |ALCI/2004 Deferred
|15.06.2014
| HQ File ~ [RLAFile iLicNo/Date05 10318043 Defer
,3.numaumm.mmp |uimumnAM|:f 16.02.2012 Dater16.07.2014|

|
Decision :The Comments considered the case as per agenda and observed that|

technical Comments were called for from Mio Mines but the same have not been
received so far. It was decided to remind Jt. Secretary, M/O Mines to expedite the
| eomments, The case is re-listed for 16.7.2014.

| [CaseNo.208E3-  |Pany Name:PUNE © [Meet No/Date:6/83- m-m:'cm_'I
ALC1/2012 METAGRAPH [ALCL2004 [referred

[18.06.2004 |

4 [HQ File RLA File [LicNo/Date:3 110054198 Defer ;

cOUBMOSOOOISTAMIZ, | 31830400028 TAMIZ:  [11.05.2012 Date: 16.07.2014

| Demiuu tHard copy not received from RA, Reminder issued to RA, PUNE on |
uu:nm Thecust i% re-listed f-:rr Iﬁ?"ﬂl-t

fus o prnans- [Pany Name:SHYAM Mot NoDate-6/83-  [StatussCase
ALC12013 ICHEMICALS PRIVATE !AL(?I.fzm 1 Dieferred
il |LIMITED 118.06.2014

T{o File ~ [RLAFIe Lic. NofDute:0310694693 Defer




|

[01330I000163/AMIY  |-039S/030/005UAMIS  |15.05.3013 Date: 16.07.2014
Decision :Hard copy not received from RA. Reminder issued 10 RA, Mumbai on
[17.4.2014. The case is re-listed for 16.7.2014.

| |Case No,:52/72/83. {Pﬁ Name:HANIING  |Meet No/Date:6/83. Status:Case |
IALCL2014 CHEMICAL INDIA ALCH2014 Deferred [
[PVT.LTD. 15.06.2014 .

& [HQ File ~ [RLAFile [Lic.No/Thate:05 10328043 Defer i
[01/BI0S0009THAMI4Y  |:0S/23040/00103/AMIY  21.06.2012 Date;16.07.2014 |

}n_ecﬁn :Hard copy not received from RA. E-mail to be issued for hard cor

py. The
jcase is re-listed for 16.7.2014, |

 Case No.40/47/83- * [Party Nume:HYDERABAD  |Meet No/Dwie 683 Status:Case
ALCI2012 CHEMICALS LIMITED | ALCI2014 Deferred
| 1806, 2014 |
QO File RLA File [Lie.No/Date-0910084301 [Defer
OVSIOSOOOSTAAMIY  [O92404000387AME3S 09112012 Daie:16.07.2014

Decision :Comments awaited from Depit. of C&PC(Chem. Div), The case is re-listed |
for 16.7.2014.

| Case No.36SE3- [Party Name:SUDARSHAN  [Meet NoDute:683-  Status:Case
ALCI2013 CHEMICAL INDUSTRIES | ALCI2014 Deferred
™ 18062014 | |
8 HQ File [RLA File LicNoDate:3 110056284 Defer |
FOLBIDSDO0O4/AMI4  [3IBIOO0IZVAMIZ  20.11.2012 Date: 16.072014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). The case is re-listed|
{for 16.7.2014,

Case No.: 1343783 [Party Name:INDIAN Meet No/Date:b/83- Siatus:Case
IALCLZ2002 i:\.D[J']TE‘I'ES LIMITED ALCL2004 Deferred |
| | |18 2004 |
o HQFile {RLA File [Lic No/Date-0410141934 | Defer
SBIOS0NDTES AMI RS COZAN 0700 F D AN | 37 [20.12.2012 |Date: 16.07.2014

Decision :Comments awaited form C&PC, PC It‘)'ririsinn. The case is re-listed for
1677201 4.

 Case Now:1 443783 Party Name:INDIAN Moct No/Date:6/83-  Status:Case
ALCI2012 'ADBITIVES LIMITED ALC12014 Mialarrad




B e

[14.06.2014

10 HOFile (RLA File |Lic. NovDate:041 0141933 [ Defer
LBIOSODOTAGAMIE 0424040001 9VAMIY  120.12.2012 [Date:16.07.2014
Decision :Comments awaited form 't':&PC. PC Division. The case is re-listed for
[&/7/2014,
_
" Case Nosoma. Pty Name:KANDLA ~ [Mect No/Dute:6/53. Status:Case |
ALCI1/2012 EMERGY AND |ALC /2014 Deferred
[CHEMICALS LIMITED 15062014
HQ File RLA File  [LieNoDme:0510341407 Defer
1 33050/0080 3 AN 1 1/ ASZIMOOMIETAMIY 200072002 Dhate: 16072014

Decision : The Committe considered the case as per agenda and noted that the reply |
given by the firm is incomplete. Deptt, Of C&PC(PC Div) again issued DL to firm on
27.5.2014. The case is re-listed for 16.7.2014. |

Case No.:50/47/H3-  [Party Name:BANKIM Meet NovDatesr 83 Stafus:Crse
ALCI2012 FLAST PVT.LTD, ALC1/2014 Deferred
15.06.2014
12 HO File RLA File Lic No/Date:031071 7970 Defer
| DUBNOSOO0SSHAMII  |03040M00B0NAMIY 3] 22012 Diate: 16.07.2014

Decision :Comments awaited form C&PC, PC Division, The case is re-listed for|
16/7/2014. [

Cose No.: 85153 [Panty Name:VISHNU Meat NoDaie:683.  Siatus:Case
ALCL2012 CHEMICALS LTD,, ALCL2014 Deferred
18.06.2014
13 HOFile  [RLATile  [Lie.No/Date:0910054597 Defer
COUBMOSHO0IIUAMIZ,  LOV2ADIDO0ATAMIZ  127.12.2012 Date: 16.07.2014

Deptt. of C&ﬁéﬁeﬁtﬁv}; The case is re-listed |

.huhluﬁ :Comments awaited from
for 16.7.2014.

Case No.:2/47/83. " Pany Name-SRIRAM Meet NoDate:683.  Status:Case
ALCL2012 (COMPOUNDS PVT. LTD, | ALC1/2014 Deferred

| 18.06.2014

T

HO) File




B - [LicNoDue:051 0341600 [Defer
H L01/83/050/008 36/ AMI 3/ OSZAMO00VAMIY 26122002 Drte: 16.07.2014 |

Decision :The Committ?c&nsideﬂd“iﬂ-"cas:c as per agenda, The firm has rr:;.mslﬂt
o allow some time 10 give reply to the VL. The Committee decided 10 defer

4

consideration of the case for four weeks. The case is re-listed for 16.7.2014. E}’
[ Case No.28/47/83- [Party Name:KANDLA Meet NoDale:6/83-  Status:Case
ALCI2012 [ENERGY AND ALCI/2014 Deferred
CHEMICALS LIMITED  18.06.2014 =
HI) File [RLA File {Lie MovDate-05 10342817 Defer B
15 01/83/050/008 5% AM | 3/ [OS23/040 00409 AMIY  09.00.2013 Date: 16072014

Decision :The Committee considered the case as per agenda and noted that the reply
given by the firm is incomplete. Deptt, OF CEPC(PC Div) again issued DL to firm on
| 27.5.2004. The case is re-listed for 16.7.2014.

16 Case No.4/51/83- [Prrty Name-TCPL [Meet NoDute:683-  [Status:Case
L?
ALCI2012 PACKAGING LIMITER  |ALCH2014 Deferred
18.06.2014
HO File RLA File L. MeDate03 10719967 |Deler
OIBIOSO009E0AMIY  O3OSDODOTITAMIY 09003013 Date: 16.07.2014

Decision :The Committee considered the case as per agenda. T.l-'IE'.CEJI'HmEHOFE decided
to call for Central Excise Data duly certified by Central Excise. Letter Es.“"':d on
22.1.2014 for Central Excise Data. Reminder to be issued. The case is re-lisied for

16.7.2014
[ 'Cose No.3s28- [Party Name: PROEC Mect NovDate:6/83-  Status:Case
ALCIZ012 ENERGY LIMITED ALC1/2004 Deferred
18.06.2014
17 HO File RLA File Lie.No/Dute:0510342979 Defer
OUBI0S00092VAMIY  OS2MM00008AMIY  10.01.2013 Cate: 16.07.2014

Decision :D/L dated 28.2.2014 issued by Deptt. of C&PC(PC.Div). Reminder to be
issued. The case is re-listed for 16.7.2014,




Cise No 255283 {Party Name:STERLING Mot No'Date:6/83-  Siatas:Case

ALCL2012 AUXILIARIES PVTLTD  ALCI/2014 Deferred
18.06.2014
HO File 'HLA File [Lic.No/Date:0310722522 [Defer
[|g OVBVOSUOOSAAMIY  03OSM0DIBIEIAMIZ 31012013 Daie: 16,07.2014

Decision :The Committee considered the case as per agenda and noted that Central
Excise Data duly certified by Central Excise Authority from the firm has been
received and is being sent to Deptt. of C&PC(Chem Div.). The case is re-listed for
16.7.2014,

o < Yy
Case NoS883 Paty Name:SYNGENTA  |Meet NoDate:6/83-  Status:Case v, ¥,
ALCL2013 INDIA LIMITED ALC1/2014 Deferred 7
18.06.2014
{10 HQ File RLA File Lic,No/Duate:31 10057093 | Defer
OIEIVINO00IHAMIA  IEID00IEFAMIY 12022013 Date: 16,07.2014 |
I

Decision :Comments awaited from Depit. of C&PC(Chem Div). The case is re-listed
for 16.7.2014.

Case Mo 4 T/52H3. Fanz.: Name-INDO Meet No/Date:6/%3- StmtusCase
ALCI2012 COLCHEM LIMITED ALCI/2014 Deferred
18,06,7014
HQ) File RLA File Lic.No/Date:08 101 13389 Dofer
20 :01/EIVS0009EAMIY  DBOAONOTVAMIY  |14.022015 Dhate: 16.07.2014

Decision : The Committee considered the case s per agenda and Committee noted that
Central Excise Data duly cenified by Central Excise from the firm has been received
and is being sent 1o Deptt. of C&PC(Chem Div.), The case is re-listed for 16,7.2013.

-

| [Case No.3s2 - Mame:BAJAL
No.: Party Name:BAJAJ Mee! No/Date:6/83 Sta =
¥ 1 | L ) : - fus: O
ALC 12012 POLYBLENDS PRIVATE |ALC|/2014 um“-:mm
: LIMITED 18.06.2014
21 HQ File "RLA File

\ 8. {Lic.No/Date:501000 1598 [Def;
jﬂtfﬂﬁlﬂfﬂ-{lﬂﬂ.‘lf.ﬂh—trﬁ' (250024040000 1 6/ AM 1 3/ 19.02.2013 Dﬂ::'Jﬁ O7.2004

:)ﬁggiszigr;fummcnts awaited from D:ﬁil. of ﬁ‘&PC‘{Fb Div]. Thie case is re-listed for



Case Nn.:ﬂ"m Party Name: KA .\-Dl'l._ Meet NoDuate-6/83. StalusiCise

ALC1/2013 [ENERGY AND ALCI2004 Deferred
CHEMICALS LIMITED 18062014

HQ File [RLA File Liz.No/Date:05 10346443 Defer
22 DIBI0S0/00088/ AM |4 (OSZRV0TTAMIY  (19.02.3003 Date:16.07.2014,

Decision :The Committes considered the case as per agenda and noted that the ﬂ:plyi 2
| given by the firm is incomplete. Deptt, Of C&PC(PC Div) again issued

DL 1o firm on
27.5.2014, The case is re-fisted for 16.7.2014,
e S
Case No: 3203 ALCT2013 Party Name: NEW (INDIA) Meet NoDnte:5/83. Stwius:Case
IMAGING IN DUSTRIES ALC1/2014 Approved
PVT.LTD. 18.06.2004
HO File  [RLAFile

Lic.No/Date:0310725626 | Defer Date:
| COVEMOS0008EAMIY LO3MSAM00095 AMI 25,02.2013

Decision : ThT:'Cum?nEE'I;:E-:u-ﬁéidered the case as per agenda. Based on the written
recommendation of DIPP vide their 1.0 No. T152014-TSW  dated 20.6,2014, the
Committee decided to approve the case as under -

Export Item No.1: As per application
| [Quantity : | Kg

Import :
ltem No, Import tem Description Quantity recommended |
1. Coated Paper in Jumbo Roll of GSM 90 | | 005 Ke/Kg contentin |
| +i=10%) export product

| Quantity | Kg

23

=S|

Export Item No.2: As per application

Impori :
ltem No.

Import tem Description | Quantity recommended |
Coated Paper in Jumbo Roll of GSM 90

1.005 Kg/Kg content in
+-10%4) expon product

Export Item No.3: As pet application

o




Quantity : | Kg

Import :
ltem No. | Import tem Description Quantity recommended |
3 | Coated Paper in Jumbo Roll of GSM | 1.005 Kg/Kg content in

[ S0+/-10%) | export product

Export Item No.4: As per application

Quantity : | Kg
Impaort ; _ .
[item No. ] import tem Description | Quantity recommended |
4, Matural Transparent  /  Translucent 101 Kg/Kg content in
Tracing Paper in Jumbo Rolls with GSM export product
90 (+/-10%) J

Export Item No.5: As per application

Quantity : | Kg

Impaort : ==

ltem No. | Import tem Description | Quantity recommended |
5. Natural Transparent / Translucent | 1.0] Kg/Kg content in

Tracing Paper in Jumbo Rolls with GSM ‘ export product
112 (- 1004)

Export ltem No.6: As per application
Quantity : | Kg

Impaort :

9 (+/-10%%) |

[tem No. Import tem Description | Quantity rmrﬁmc_n_dad
6, Natwral  Transparemt | Translucent | 1.03 Kg/Kg content in
Tracing Paper in Jumbo Rolls with GSM | export product

Export Item No.7: As per application
Quantity - | kg
Impaori ;




.

Item No. Impon tem Description '_QHHntilx recommended |
7. Natural ~ Transparent / Translucent | 1.03 kg/kg content in
Tracing Paper in Jumbo Rolls with GSM export product
l 112 (+/-10%)

RA concemed may take necessary action under Para 4.7 of HBP as per above decision
of NORMS COMMITTEE,

Case No.:33/EK- [Party Name:PANAMA Meet No/Date:6/83-  [Status:Case
ALCIZ013 PETROCHEM LTD, ALCIR2014 Deferred
18.06.2014
24 HO File RLA File Lic.No/Dute:0310727299 Defer
OVBIOI0004I/AMIS,  0395090:0000 /AMIY (07032013 Dhate:16,07.2014

Decision :Comments swaited from Dcpu."of{'il?{"f PC Div). The case is re-listed for
16.7.2014

Case No.c37/5/83- Party Name-STERLING Moot NoDuter6/83-  [Status:Case

ALC1/2013 IAUXILIARIES PYT LTD  (ALC1L2014 Deferred
18062014

HQ File IRLA File LicNo/Dae:0310727317 Defer

fas M EIOS000045 AM | 4/ DABE0M00Z 4 AMIL 3 07032013 Date:16.07.2014

Decision :The Committee considered the case as per agenda and noted that Central
Excise Data duly centified by Central Excise Authority from the firm has been
received and is being sent to Deptt. of C&PC(Chem Div.). The case is re-listed for
16.7.2014,

 Case No.:387/m3. Pany Name:BILAG Meet No/Dute:6/83-  Status:Case
ALE 12013 INDUSTRIES PYT.LTD., |ALCL2014 Deferred
18.06.2014
HQ File IRLA File Lic, No/Dhate:03 10728672 Defer

(26 01/83050/001 36 AM 14/ O3SAODYZEAMIY 19032013 Erate: 16.07.2014

Decision :The Committee considered the case as per agenda. The Committee decided
to call for Central Excise Data duly cerified by Central Excise from the firm, Letter
issued on 5.3.2014 for CE Data. The case is re-lisied for 16.7.2014,




Case No.:26/7/83- Party Name:ESTEEM Meet NoDme:683-  Status:Case

ALCI2008 INDUSTRIES PVT. LTD, ALCL/ Y014 Approved
18062401 4
HO File RLA File Lic No/Date: | 1000352 Defer Date:
CHEIOS0AM0) 27 AM I/ CITR2AM0A0000ERAMI Y 59
2103203

Decision : The Commitice considered the case as per agenda. Based on the written
recommendation of Deptt. of C&PC(Chem. Div) vide their U.0.Na.
1401078201 2-Ch.1l  duted 20.52014, the Committee decided to approve the case
as under :-

Export ltem Oty Import ltem Oy,
PMPAMLT  (Methoxy 1 Kg I. Ethylene Oxide (Colourless [ 0.672 K
PEG Laurate) (Physical clear liquid)

Appearance: Light Yellow

to Light brownish yellow 2. Lauric Acid (Appearance: | 0,305 K.
clear liguid) Solid white coloured Flakes)

RA concerned may 1ake necessary action under Para 4.7 of HBP as per above
decision of NORMS COMMITTEE.

Case No.:33/7/83- Party Mame:EXCEL CROP | Meet Mo/Daze:6/8 13- Status:Case
ALC12013 CARE LIMITED {ALC 12014 Deferred
(18.06.2014
28 HO File [RLA File Lic.No/Date:0310729102 | Defior
OUBIOSOO0IIVAMI4 0344001 I0VAMIY 21032013 Dtz 16,07 2014

Decision :Commenis awaited from Dtp.ll.. -:i!"C&'F;E.‘{f_'htm. Div). The cose is re-listed
for 16.7.5.2014.

Case No,:27/7/83- Party Name:NAVIN [Meet NoDate:6/83-  Status:Case
ALCH2013 IFLUORINE ALCI1/2014 Deferred
INTERNATIONAL 18.06.2004

LIMITED




HO) File RLA File Lic.No/Dre:03 10729642 | Defer )

zp DUBIOSO0IZMAMI4 | 034S040/00958/AMI 3/ 26,03.2013 Date: 16.07.2014 D:’\
Decision : The Committee considered the case as per agenda, The Committee obuained
that the firm through letter dated 13.1.2014 has furnished the Central Excise Data
citified by CA for fixation of norms. Committee decided to call for Production & o
Consumption Data duly certified by Central Excise, Letter for CE Data issued on
17.4.2014. The case is re-listed for 16.7.2014.

i _g.l';i‘!-

Cave Mo.:B826/83- Parly Name:ITC LIMITED | Meel Mo/Date:5/83- Status:Case
ALC1/2013 ALC1/2014 Deferred
106,200 4
FIG File RLA File Lic.No/Date:0910053575 Defer
30 OVBVOSOOO VAMI4.  L0924/04000540'AM 1T/ 27.03.0013 Dute: 16.07.2014

Decision :The Committee considered the case as per agenda and decided 1o defer
consideration of the case for want of hard copy of application from RA as per para
4.7.4 of HBP (2009-2014). E-mail issued on 21.11.2013 following by reminder dated
21.1.2014. Another reminder to be issued. The case is re-listed for 16.7.2014,

110

Case No.:89/26/83- Party Name:ITC LIMITED  [Meet MNo/Date /81 Status:Case
I ALCL203 I ALC12014 Approved
| 18.06,2014
HO File IRLA File Lic.No/Date-0910085574 |Defer
ONEI0S000 1 2 AM IS A 2002 T AN 1 3 27.03.2013

Decision : The Committee considered the ease as per agenda. Based on the writien
recommendation of DIPP vide their U.O.No. 7/219/2013-TSW dated 23.6.2014, the
Commitiee decided to approve the case as under -

Export Item: Poly Coated cup stock 2PE (Paper Board suitable for Packaging)
Quantity : | MT

[ S No. Item Description Quantity recommended 1
| 1. Sodium  Chlorate (Pulp  Conversion | 0.0222 MT .




Chemical)
2. Quick Lime (Pulp Conversion Chemical) 0.9806 MT
3, Caustic Soda Lye (Pulp Conversion | 0.0981 MT 1]
Chemical} —
4, Sodium  Sulphate (Pulp Conversion | 0.0222 MT
Chemical)
5, Wet End Chemicals (Cationic Tapioca | 0,03350 MT
Starch, Modified Tapioca  Starch,
Modifted Tapioca Starch, Oxidised
Starch, Modified Starch)
. Carboxy Methyl Cellulose (brightening | 0.0071 MT
agent)
7. Precipitated calcium carbonate (pigment) | 0.0787 MT
8, Core Pipes (Packing Material) As per packaging policy
g9, Stretch Film (Packing Material) As per packaging policy
10, LDPE (Polymer) 0.1363 Kg

RA concerned may take necessary action under Para 4.7 of HBP as per above decision
of NORMS COMMITTEE,

Case No.: 137/8)-

Party Name:BILAG

ALCI2013 INDUSTRIES PVT. LTI,
| HQFlle ‘RLA File
I 01EI0S0001 IHAMIY  03OU0AVD00ISIAML Y

Meet No/Date:tvE 3. Status:Cnse
ALC1/2014 Deferred
18.06.2014

Lic. No/Dte:03 10730096  Defer
012.064.2011 Date: 16,07.2014

Decision : The Committee considered the case as per agenda. The Committee decided
1o call for Central Excise Data duly certified by Central Excise. Letter issued on
17.4.2014, The case is re-listed for 16.7.2014,

l':ine Now: 14/7/83-

133 ALCL2MI

HO File

OIBIDSO] |5/ AMIE4S

Party Name: BILAG
INDUSTRIES PVT. LTD,,

RLA File
R0/ 009 W AM I 3/

[Meet No/Date:6/23- Status:Cose
ALCI2004 Deferred
18.06,2014

Lie No/Date-0310730086 | Defer
02.04.2013 Thares 16 017 9001 4




Decision :The Committee considered the case as per agenda. The Committee decided
to call for Central Excise Data duly certified by Central Excise. Letter issued on
17.4.2014. Reminder to be issued. The case is re-listed for 16.7.20104,

Case No.:157/83-
ALCH2013

H File
L0 1 83050:001 16/AM L4/

Party Name:BILAG

INDUSTRIES PVT, LTD,,

RLA File
O3S0 AM L 3/

Meet NoDhate 6783 Stutus:Case
ALCL2014 Delerred
15.06.2014

Lic.NovDate-03 10730093 Defer
0204.2003 Date: 16.07.2004

Decision :The Committee considered the case as per agenda. The Committee decided
to call for Central Excise Data duly certified by Central Excise. Letter issued on
17.4.2014. Reminder to be issued. The case is re-listed for 16.7.2014,

Case No,47/7/83-
ALCL2Z003

15 HOQ File
DEROS000 148 AM | 4/

{Party Name:CHEMCON

SPECIALITY
CHEMICALS PLTD

[KLA File
240400007 BB/ AMI 37

Meet No/Date-6/B3- Status:Case

IALC1/2014 Deferred
18.06.2014

Lic.No/Date: 3410036586 | Defer
05.04.2013 Date: 16.07.2014

Decision :Commenta awaited from Depit. of C&PC(Chem, Div). The case is re-listed

for 16.7.2014,

Case No.:51/2/83-
ALCL/2014

HO File
36 01 BI0SOD0ITEAM 4

Decision : The Committee considered the case as per agenda and noted that hard copy |

Party Name: HANIIN
CHEMICAL INDA
IPYT.LTD,

RLA File
A2 INAO000 T AM 14/

[Mecet MNo/Dare:6/83- Stntus:Crse
ALCI20014 Deferred
18.06,20014

Lic.NoTae:05 10351079 Defer
09.04,2012 Dhate: 16072014

of the application has not been received through RA and decided 1o defer the case.
Leter to be issued to RA. The case is re-listed for 16.7.2014.

Crse Now:TH17/83-
ALC12013

HO File
37 SO1BYOSUNISHAMI4/

Party Name:PIDILITE
INDUSTRIES LIMITED

RLA File
030504000 1041 AN 13

Meet No/Date:6/83- Stmtus:Case
ALCI 2004 Deferred
18.06,2014

Lic. No/Datez03 10732195 Defer

2204301 3 Dhate; 16,07 2004

Decision :The Committee considered the case as per agenda. The Committee decided
to call for Cemral Excise Data duly certified by Central Excise. E-mail issued on
13.1.2014. Reminder issued on 17.4.2014, Final reminder to be issued. The case is re-

hsted for 16,7.2014,

Case No.i 242 1/83-
38 ALCH2013

Pasty Name: VIVIMED
LABS LIMITED

Mest Mo/Date:6/83- Seatus: Cuse
ALC12014 Deferred
18062004




HO File RLA File Lic.No/Date:0910055852 Defer
OUBI0SOO0IIVAMIY 092400400000 L&AMIL 23042013 Dhate: 16,07.2014
Decision :The Committee considered the case as per agenda. The Committee decided

| to call for Central Excise Data duly certified by Central Excise. E-mail issued on
6.9.2013. Reminder issued on 22.1.2014. Final reminder issued on 17.4.2014. The
case 15 re-listed for 16.7.2014.

‘Case No.:1 T117/83- Party Name:MAHAK, Meet No/Dare:683-  Statns:Case
ALC1/2003 DYECHEM INDUSTRIES | ALCI/2014 Deferred
15062014
HQ File RLA File Lic, No/Dte=08101 20489 [ Defier
39 01BNOSIODISMAMIY  ORZAM0D00ISAMIY 25042013 Date:16.07.2014

Decision :The Committee considered the case as per agenda. The Committee decided
1o call for Central Excise Data duly centified by Central Excise. Letter to be issued.
The case is re-listed for 16.7.2014,

[ [Case No7817/83- [Party Name:PIDILITE ~ Meet No/Date:6/83.  Status:Case
ALCH2013 [INDUSTRIES LIMITED ALCLH2014 Deferred
|18.06.2014
) File [RLA File Lie. No/Diate:03 10732633 Defer
40 “O1BIOSON002S/AMIA/  039S/040001040/AMIY  26.04.2013 Dute: 16.07.2014

Decision :The Committee considered the case as per agenda. The Committee decided
to call for Central Excise Data duly certified by Central Excise. E-mail issued on
13.1.2014. Reminder issued on 17.4.2014, Final reminder to be issued. The case is re-
listed for 16.7.2014.

Case No.:SW17m83- "Party Name:PROEC Meet No/Date:6/83- Status:Case
ALCI1/2013 ENERGY LIMITED ALCI204 Deferred

| 18.06.2014

47 HE File [RLA File [Lic.No/Date-08 10352597 Defer

| ORS00/ AMIY  OSZA04000001 6 AMI4)  29.04.2013 D 16.07.2014

Decision :D/L dated 12.5.2014 issued by Deptt. of C&PC(PC.Div), Reminder 1o be
issued, Re-listed for 16,7.2014.

‘Case No.:S1/17/483- :-I‘n.r'!y Name: ASIATIC [Meet No/Date:6/83- Status:Case
ALC12013 [INDUSTRIES ALC1/2014 Deferred
18.06.2014
42 HOFile RLA File Lic.No/Date:0810120614 Defer
01/BIOSD0DZIHAMIA!  O824DI0000IFAMIAN  30.04.2013 Date:16,07.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). The case is re-listed.

for 16.7.2014.

%




Case No.: 12772683 Panty Name:BEE CHEMS  |Meet No/Date:6:83- _é‘ulm:[ﬁm

43 ALCL2013 ALCI2014 Deferred
18.06.2014
HO File RLA File Lic.No/Date:061 0031752 |Defer
OUBITSOOMSAMIY 0624400000 AMI4.  |30.04.2013 Dhate: 16072014

45

46

Decision :Comments awaited from Depit, of C&PC(PC Div). The case is re-listed for
16.7.2014,

Case No.:1/9/83- Party Name:JK MASTER  Meet No/Dute:6/83-  Status:Case

ALCI2013 BATCH PVT.LTD. ALCI2014 Deferred
18.06.2014

HQ File RLA File Lic No/Date-0810383 100 |Defer

OUBIOSIODISTAMIA  S0S23MDD0030AMI4.  03.05.2013 Date:16.07.2014

Decision :Committee observed that hard copy has not been received. Hence decided
to send again reminder 10 RA & Firm. Reminder issued for hard copy on 17.4.2014.
The case is re-listed for 16.7.2014

Case Now:46/17/83- Party Name: ASIATIC bleet No/Dage:6/83- Stuwtus: Case

ALCI2013 INDUSTRIES ALCIL/2014 Deferred
18.06.2014

HO) File RLA File |Lie.No/Date-0S 10120821 | Defer

OVEI0S002 T AM A/ OE 240400004 1AM 147 070682013 Drate: 16.07.2014

Decision :Comments awaited from Deptt. of CEPC{Chem. Div). The case is re-listed
for 16.7.2014,

Case No,:2817/83- |Party Name:CHEMOOMN Meet No/Tate:6/83- Status:Case

ALC12013 SPECIALITY ALC|/2014 Deferred
[CHEMICALS P LTD 18.06.2014

HEQ File "[RLA File [Lic.No/Date: 1410036839 | Defer

OUBIOS00020UAMIA 32404000000 ZAM 14/ [10.05.2013 Dite: 16.07.201 4

Decision :Comments awaited from Depit, of C&PC(Chem. Div). The case is re-listed
for 16.7.2014.

L




Case No. 42026503 Party Mame:SMI COATED  Meet No/Date:6/83- Status:Case

ALCI2003 PRODUCTS PVT, LTD. ALCI2004 Approved
18062014

HE) File RLA Fie Lie No/Date03 10733923 Defer Date:

O EIDSND0ZAE AMIYS AR D000 AM 14/ 1052003

Decision : The Commitiee considered the case as per agenda, Based on the wrillten
recommendation of DIPP vide their U.0O.No, Nil dated 23.6.2014, the Committee
47 [decided 10 approve the case as under :-

Export Item: Self Adhesive Paper (160 GSM+/-10%) with Adhesive coating weight
of 22G5MS0M

Quantity ; 1 Sq. Meter
\)
S.No. Item Description Quantity recommended _‘j
I Relevant Chromo Paper (75 GSM+/- 104 Sq. Meter
1%}
Z Adhesive (55% Solid_water Based)) 0.042 Kg
3. Silicon Coated Paper (62 GSM+/-10%) | 1.04 5q. Meter

RA concerned may take necessary action under Para 4.7 of HBP as per above decision
of NORMS COMMITTEE,

Case No.: 432683 Parly Name-SMI COATED | Meet No/Date &1 Status:Case

ALC12013 PRODUCTS PVT, LTD, ALCI2014 Approved
18.06.2004

HO File [RLA File Lic.No/Date-03 10733922 | Defer Date:

SO BIOF0M0I6A AM 14/ SIS AMVO009 T AN 14/ 10,005,201 3

Decision : The Committee considered the case as per agenda. Based on the written
recommendation of DIPP vide their U0 No. TI4/2014-TSW  dated 24.6.2014. the
Committee decided 1o approve the case as under -

Export Item: Self Adhesive Paper (165 GEM+/-10%) with Adhesive coating weight
of 20 GM/SOM




|48
| Quantity : | Sq. Meter
S.Mo, ltem Description Quantity recommended |
1. Relevant Vellum Paper (70 GSM+/-10%) | 1.04 Sq. Meter y .
3 Adhesive (100% Solid) (Rubber base Hot | 0.024 K v
. medt)
3 Relevant Silicon Coated Paper (62 104 5q. Meter
GEM+/-1085) | 48
RA concerned may take necessary action under Para 4.7 of HBP as per above decision | &0
of NORMS COMMITTEE,
Case No.:47/17/83- Party Name:MARLITI Meet No/Dute:6/83 Stmtus:Cnse
ALC12013 MULTICHEM PVT, LTD, | ALC1/2014 Deferred
15.06.2014
49 H File [RLA File Lic.No/Diate-08 10121118 Defer
DIEVOSOO0I2VAMIY  LOR2S0H00048AMIA 15053073 Date:16.07.2014

Decision :Comments awaited from Depit. of C&PC(Chem Div.). The case is re-listed
[ or 16.7.2014,

Coave No.:S2/ 1 TR Party Name: CROPNOSYS  Mect Mo Diate: 683« Status:Cnae
ALCH2013 {INDIA) PRIVATE ALCLZ014 Deferred

i LIMITED 18.06.2014
HO} File RLA File Lic. MovDiate:03 10734662 Defer
DHBIE00268 AM 14/ D009 AM 1 47 165,200 3 Drate: 1 6.07.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div.). The case is re-listed

for 16.7.2014,
- Case No.:45/17/83- Party Name: ASIATIC Meet No/Date:6/83-  [Status:Case
ALCL2013 INDUSTRIES ALC1/2014 Deferred
18.06.201 4
|51 HQFile RLA File Lic. No/Date:08 10121195 Defer

VB3NS0 8 AM 14/ DR 04000062 AM | 4/ 17.05.2013 Drate: 16.07.2014 |
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Decision :Commenis awaited from Deptt. of C

for 16.7.2014,

&PC{Chem Div.). The case is re-listed

Case No.: 231783 Party Name: MAHAK Meet No/Date:6:83- Status: Cive

ALC12013 DYECHEM INDUSTRIES | ALC1/2014 Deferred
18.06.2014

H File RLA File Lic.No/Date-0810121258 Defer

DUAI0SHO0IH/AMIA  0R2L04000065/AM 14/ (20,05.2013 Date: 16.07.2014

Decision :The Committee considered
to eall for Central Excise
issued. The case is re-listed for 16.7.2014.

Case No.:48/17/83- [Party Name: RANDLA
ALCLZD13 ENERGY AND
(CHEMICALS LIMITED
HI) File [RLA File
DUELOSO00ZZIAMIY 05/ 23040/00046/AM1 4/

Decision :The Commitiee considered the case
given by the firm is incomplete. Depit,

27.5.2014. The case is re-listed for 16.7.2014.,

Case No.:27/17/83- Party Name-MARUT]

ALCHZ013

H File RLA File
OUEIOSO00I00AM 14/ DR 2440000 T AM 1 4/
Decision :Comments awaited from Deptt,
for 16.7.2014,

Case Mo 72681 Party Name: TASKAR
ALCIZDNA CHEMICALS PVT. LTI,
HO) File RLA File

DB DS003 30/ AM 14/ 03RS0 5T AM 14/

Decision :Comments awaited from Deptr.
for 16.7.2014,

MULTICHEM PVT. LTD.

the case as per agenda, The Committee decided
Data duly certified by Central Excise, Letter/E-mail to be

Meer ?a;lu-'Due:fu“Si-

Statius:Case
[ALC 112014 Deeferred
[18.06.2014
Lic Mo Thate:i5 10354795 Defer
22052013 Date: 16,0720 4

as per agenda and noted that the reply

OF C&PC{PC Div) again DVL issued 1o firm on

Mt Mo/Date:6/83. Status: Case
ALC)/2004 Deferred

18,06, 2014

Lie. No/Due: 0810121378 Defer
24.05.2003 |Draste: 16,0720 4

of C&PC(Chem Div.). The case is re-listed

Meet No/Date:6/8:3- Stutus:Case
ALC1/20014 DeTerred
18.06. 2014

Lic.No/Mate:03 50735326 | Defer

24,05, 201 3 Diate; 16.07.2014

of CEPC{Chem Div). The case is re-listed

g wv
=\




Case No.:526/83-
ALCI2013

HQ File
s DI/BI0I000328/ AM14/

Party Name: PIDILITE
INDUSTRIES LIMITED

RLA File
O3S 04001 850/ AM 1 3/

Meet No/Diate-6/81- Simias:Caxe

ALCI2014 Dheferred
18.06.2014

Lie- No/Date:03 10735658 Defer
27.05.2013 Date: 16.07,2014

Decision :The Committee considered the case as per agenda. The Committee decided
to call for Central Excise Data duly certified by Central Excise. E-mail issued on
13.1.2014. Reminder issued on 17.4.2014. Final reminder to be issued. The case is re-

listed for 16.7.2014.

Case No.:26/17/83-
ALCI2013

| HQFile

[¥7 018305000199 AM 14/

Decision :The Committee considered
given by the firm is incomplete, Depit.

Party Name:K ANDLA

ENERGY AND
CHEMICALS LIMITED

RLA File
052 1A40/M6AM 1 4/

27.5.2014. The case is re-listed for 16,7.2014,

Case No.: 2402683
ALCI2013

| HEFile
198 00/ B3 0S00034 T AM 14/
[ =

R0 16T AM 14/

Meet No/Diale /83 Status:Case
ALCL2004 Deferred
18.06.2014

Lic No/Date-05 10355507 Defer
29.05.2013 Diate: 16.07,20014

the case as per agenda and noted that the reply
Of CEPC(PC Div) again D/L issued to firm on

Party Name:CAMPHOR &  Meet No/Date:6v83-  Status:Case
IALLIED PRODUCTS ALC172014 Deeferred
LIMITED, 18.06.2004

RLA File LicNo/Date:03 10736146 | Defer

130052013 Date: 16,07.2014
Decision :The Committee considered the case as per agenda and Committee noted that

Central Excise Data duly certified CA from the firm has been received and is being
sent 1o Deptt. of CEPC{Chem Div.). The case is re-listed for 16,7.201 3.

* Case No.:25/26/3-
ALC12013

| HGFile
3 018305000348 AM 1 4/

DS OO0 B9 AN 4/

Pany NameCAMPHOR &  [Meet No/Dute/8/835-  StatusiCase
IALLIED PRODUCTS IALC172014 Deferred
LIMITED, 18.06.2014

RLA File Lic NoThate 0310736144 Defer

052003 Dhate: 16,07 3014

Decision : The Committee considered the case as per agenda and Committee noted that

Central Excise Data duly centified CA from the firm has béen received and s being |

sent to Deptt. of C&PC(Chem Div. ), The case is re-listed for 16.7.2013,

Case No.:20026/83
ALCI2013

60 HQ File
OB I0S0R4AM 14/

[Party Name:CAMPHOR & Moot No/Date:6/83-  Status:Case

ALLIED PRODUCTS
LIMITED,

RLA File

<0034 00000 1 T0AM 14/

ALCI20 14 Dheferred
18.06.2014

Lic.No/Date:03 10736370 [Defer
03.06.2013 Date: 16072014

Decision :The Commitiee considered the case as per agenda and Commitice noted that
Central Excise Data duly certified CA from the firm has been received and is being



sent to Deptt. of CAPC(Chem Div.). The case is re-listed for 16,7.2013.

Case No.:6526/83- Party Name:SUDARSHAN  [Meet NoDates6/83.  Status:Coss
ALC12003 CHEMICAL INDUSTRIES ALC1/2014 Dieferred
LTD 18,06, 2004
|61 HO File RLA File Lic.No/Date:31 10058506 | Defer
:Drf’ﬂl-ﬂiﬂ'ﬂﬂ.‘S&h\FrTHi (ALBIOM0ANKE AN 14/ 03,06, 2013 Date: 16,07.2014

Decision :Comments awaited from Deptt. of C&PC{Chem. Div). The case is re-listed
on 16.7.2014,

Case No. 6372683 Party Name:SUDARSHAN | Meet No/Dite:6/83. Status: Case
ALC12013 CHEMICAL INDUSTRIES  |ALC /2014 Deffered
LTD 18.06,2014
62 HO File LA File Lic.No/Date:31 10058683 Defer
O1BI0S0003B6/AMIS  3IBICONONISAMIY  |10.06.2013 Date:16,7.2014

Decision : Comments awaited from Deptt, of C&PC(Chem. Div). The case is re-listed
on 16.7.2014.

* Case No.:2530/83- Party Name:GALAXY Meet Mo/Date-683  Status:Case
ALC1/2013 SURFACTANTSLTD.  |ALC12014 Deferred
18.06,2014
| HOFile RLA File (Lie.NovDate:03 10737280 [Defer
63 OVEI0SODMETAMI4  0I0UDIOD0ZILAMIY 11062013 Date:16.07.2014

Decision :The Committee considered the case as per agenda. The Committee decided
to call for Central Excise Data duly certified by Central Excise. Letter issued on
22.1.2014. Reminder issued on 17.4.2014, The case is re-listed for 16,7.2014,

Case No.26/30/83- Party NameJAWAHAR Moot NoDute:6/83-  [Status:Case
ALCIZ03 SAW MILLS PRIVATE IALC /2014 Deferred
ILIMITED 18,06 2014
64 HQ File RLA File Lie.No/Date:0310738037 Deefer
OBIOS0A00BR AN 1 &/ 03000241 FAM 14 18.06, 201 3 Date: 16.07,2014

Decision :DVL. dated 31.12.2003 followed by reminder dated 24.3.2014 issued by
DIPP. Another reminder 1o be issued. The case is re-listed for 16.7.2014.

Case No.:70/17/83- Party Name:KANDLA INlieet N PharmirRy a

2l i




B e L SIS EN L AN

ALCI2013 ENERGY AND ALC12014 Deferved
CHEMICALS LIMITED 118062014
HO File IRLA File Lic.No/Date-05 10357867 Defer
63 01BI0S00024NAMIY  0S2T0H00009TAMIAY 131062013 Dite:16.07 2014

Decision : The Committee considered the case as per agenda and noted that the reply
given by the firm is incomplete. Deptt. OF CEPC{PC Div) again DVL issued to firm on
27.5.2014. The case is re-listed for 16.7.2014.

Case No.2 1 22183 Party Mume: INDO Meet No/Date:6/83- Status:Case
ALC1/2013 COLCHEM LIMITED ALC12014 Deferred
18062014
66 HQ File {RLA File Lie.No/Diate-08 10122299 Defer
DV EOS0 D0 IR AN 1 4/ EZ2AVO0I0T AN 4 27062013 Diate: 16072014
Decision :Comments awaited from Deptt. of C&PC{Chem Div.). Re-listed for
16.7.2014.
Case Now: 2/ 5/83- Panty Name:BODAL [Meet No/Dare:6/83. Status: Case
ALC12013 CHEMICALS LTD ALC1/2014 Deferred
1B.06.2004
| HGFile RLA File Lic.No/Date-08 1012241 | |Defer
BT 0 1BI0S01T 1/ AM L4/ OB2A0001 2VAMISC 01.07.2013 Date:16.07.2004

Decision :The Committee considered the case as per agenda and decided 1o defer
consideration of the case for four weeks for want of hard copy of application from RA
and firm. Letter issued for hard copy on 17.4.2014. The case is re-listed for 16.7.2014

Case No.: 742653 {Party Name: ARIESDYE  Meet No/Diate:6/83- Sintus:Case
ALCI/2013 CHEM INDUISTRIES, ALCI2014 Deferred
18.06.2014
HE} File RLA File Lie.No/Date:0810122412 [Defer
B6 :01/83/050/00397/ AM 14/ ORIV ZHAMIAY 01072012 Date: 16,07.2014

Decision :The C. ommittee considered the case as per agenda. The Committee decided
o call for Central Excise Data duly certified by Central Excise. Letter issued on ;
22.1.2014. Reminder issued on 17.4,2014. The case is re-listed for 16.7.2014 nE




¥

' Case No.:13217%3. Party NameATLANTIC  [Meot No/Dute:6/83-  Seatus:Cone
ALC12013 'CARE CHEMICALS ALC12014 Deferred N
18.06.2014 EIR
%% HO File RLA File Lic.No/Diate: 1010053953 Defer
O1BIDS00029%AMI4/  LHO24040000021/AMIA  02.07.3013 Diate: 16.07.2014
Decision :Comments awaited from DBT. The case is re-listed for 16.7.2014.,
Case No.:36/26/83- Party Name:JOLLY Mect No/Date:6/83- Stalus:Case
ALCL2013 BOARD LIMITED ALCIZ0 14 Deferred
15.06.2014
70 HQ File RLA File Lie, No/Date:03 10739897 | Defer
OUBIOSUDDISUAMIA! 0304 M000286AMIY 0207201 3 Dhate: 16.07.2014
Decizsion :D/L dated 2432014 issued by DIPE. Reminder dated 2352014 issued bvy
this office. Final reminder 1o he issued. The case is re-listed for 16,7.2014.
 Case No.:1721/83- Party Name: KANDLA Meet No/Date-6/83- Stutus: Case
71 ALCLA2013 ENERGY AND ALC12014 Deferred
CHEMICALS LIMITED | 18.06.2014
2.2

HQ File RLA File Lic.No/Date:03 10358712 |Defor
DIEIOSONOV0IONAM IS 05200001 29AMI4  D4.07.20]3 Date: 16.07.2014
Decision :The Commitiee considered the case as per agenda gnd nnl:,:d that the reply
given by the firm is incomplete. Depit. Of C&PC(PC Div) again D/L issued to firm on
27.5.2014. The case is re-listed for 16,7.2014.

' Case No:T1/26/83- Party Name:ARIES DYE | Meet No/Dale:6/83- Status:Case
ALC12013 CHEM INDUSTRIES, ALC1/2014 Deferred
15.06.2014
| [HOFile RLA File Lic.No/Due:0810122586 | Defer
T2 01BI0SO00I0UAMIY  COSM0SLD00OBAMIL  05.07.2003 Date: 16.07.2014

Decision :The Commitiee considered the case as per agenda. The (.TmTlrl'.lil:lﬂ‘;ﬂ decided
to call for Central Excise Data duly certified by Central Excise. Letter issued on
22.1.2014. Reminder issued on |7.4.2014. The case is re-listed for 16.7.2014




[Caxe No.:3R30/E3- Party Name:INDD 'Meet No/Diate:6/83- StatusCase

Decision :The Committee considered the case as pef agenda and Committee noted that
reply from the firm has been received and sent t Deptt. of C&PC(PC Div) on
3.5.2014 but hard copy not received from RA. Mumbai. Committee decided to defer

the case. The eacs ic re_itad 12 % a0 a

ALCH2003 COLCHEM LIMITED ALCI/2014 Deferred
18.06.2014
73 HO File [RLA File Lie.No/Date:0810122603 Diefer
DIBTOIN00SOAM TS OB24040000 IEAMIY  08.07.2013 Date: 16,07.2014
Decision ;Comments awailed from Depit. of C&PC(Chem. Div.). Re-listed for
16.7.2014,
Case N, :30/30/83- Party Name:INDO [Wheet Mo/ Date: 6/83- Status:Cuse
ALC12013 COLCHEM LIMITED ALC1/2004 Deferred
15.06.2014
HO) File RLA File Lic No/Date:08101 22607 | Defer
T 01AVOS000S0/AMIA  ORIATM0001ITAMIS  DB.07.2013 Date:16.07.2014
Decision :The Committee considered the case as per agenda and noted that Ceniral "
Excise Data duly centified by Central Excise from the firm has been received and is vl <
being sent to Deptt. of C&PC(Chem.Div). The ease is re-listed for 16.7.2014.
Case No,:2/ 1983 Party Name:PUNJAR Meet No/Date:6/83.  Status:Case
ALC1A013 CHEMICALS AND CROP ALC1/72014 Deferred
PROTECTION LTD., 18,06,2004
{2¢ HO File RLA File Lic. No/Date:0310741036 Defer
O LB0S002E 1AM OLOS0001 9 AM I (10072013 Date: 16.07.2014
Decision :Comments awaited from Depit. of C&PC(Chem. Div). The case is re-listed
for 16.7.2014.
Cane No.:27/26/83- Party Name:KIM Meet No/Date:6/B3-  Status:Case
ALC1/2013 CHEMICALS LTD, ALC12014 Deferred
76 18.06.2014
HE File RLA File Lic No/Da1e:0310741761 Defier
DUBROS0DOISNAMIA,  03OUNO0Z0NAMIL 17072003 Date: 16.07.2014
7
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Case Nou: 220085 .PII'I}' Name:PONDY et Mo/ Date:f/g 3. Status:Case
ALCIZ013 OXIDES AND ALC1/20M4 Deferred
CHEMICALS LIMITED 18.06.2014

HO File RLA File |Lic. No/Dute: 2510004084 Defer
ABIOSNO0ZES AM | 4/ (5241040000003 AN 14/ 24.07.2013 Dage: | 6.07.2004

Decision :Comments awaited from Deptt. of C&PC(Chem Div). The case is re-listed
for 16.7.2014,

Case Mo, 6430083 Pamy Name:E | DUPONT | Meot No/Date:6/83-  [StatussCase

ALC172013 INDIA PVT LIMITED ALCI2014 Delerred
18.06.2004

H File RLA File Lic.No/Date: 3410037492 Defer

DIBI0S00005 26 AM DA/ I2HMO00TIAMIY 25077013 Dage: 16.07.2014

Decision :Comments awaited from Deptt. of C-‘.‘-,"[J"C{{_'hem Div). The case is re-listed
for 16.7.2014,

Case No.:d/19/83- Party Mame: ¥V IVIMED Meet No/Date:6/33- Status:Case

ALC12013 LABS LIMITED IALC1/2014 Deferred
18,06, 2004

HO File RLA File Lic.No/Dite:091 0056980 Defer

O E0S000ZE AM 4/ 0924020001 9 AN 144 082013 Drate: 16.07.2014

Decision :The Committee considered the case as per agenda. The Committee decided
to call for Central Excise Dat duly certified by Central Excise. Letter issued on

22.1.2014. Reminder issued for CE Diata on 17.4.2014. Final reminder 10 be issued,

The case is re-listed for 16,7.2014.

Case No.:67/26/83- Party Name GREENPLY  [Meet No/Dare:6/83-  Status:Case

ALCIZ013 INDUSTRIES LTD ALCI/2014 Deferred
18.06.2014

H(} File RLA File Lic.No/Date:02 15192639 De fer

AEINSH00ZHAM 1 4/ WL 24040000057/ AM 14/ 02.08.2013 Diate: 16.07.2014
Decision :Comments awaited from Depit. of C&PC(PC Div). Re-listed for 16,7.2014

Case No_:111726/8)- Party Name:JAY Meet NoDute:6/83-  [Status:Case

ALC 12013 CHEMICAL INDUSTRIES |ALC1/2014 Deferred
LTD, 15.06.2014

HQ File RLA File Lic.No/Date:0810123502 [ Defer

OVEIDSMMIVAMIA  0R24/040/00 06/ AM 1 4/ 05.08.20) 3 Date: 16.07.2014
Decision :Comments awaited from Deptt. of C&PC(Chem Div), The case is re-listed




| for 16.7.2014.

Case No.98/26/3-

. Pty N PROEE et Mo is SitatenCons

| ALCHIDS EMERGY LIMITED ALC1I2014 Deferred
8062014

2 i il RAFie P e T e

| 01 BI0300042 1/ AN 14/ COEZA0R000T 6 AN 14 07082013 | Date: 16072004

Decision :D/L dated 26.11,2013 issued by Depit. of C&PC(PC.Div). Reminder o be
lissued, Re-listed for 16.7.2014.

| Case No.:47/30/83- [Party Name:EURO DECOR  Meet No/Date:6/83-

Status:Case
ALC12013 [PVT. LTD, ALC1/2004 | Approved
[18.06,2014 [
H? File IRLA File LicNo/Date:03 10744688 | Defer Date: I
OB OS0BHE0N AN A/ D3PI TOITSAM 1A 08,08,2011 |

Decision : The Committee considered the case as per agendn. Based on the written
recommendation of DIPP vide their LLONo. 7/1732004-TSW  dated 25.6.2014, the
Committee decided to approve the case as under :-

is; Export Item: Dyed and Smoke Vencer-0.5 mm to 0.8mm

Quantity | 5q. Meter
| | 5:No. Item Deseription Quantity recommended
1. Relevant thickness Raw Veneer — 0.5 1.01 Sq. Meter v]
[ mm to 0.8 mm

i [RA concerned may take necessary action under Para 4.7 of HBP as per above decision
of NORMS COMMITTEE,

| Case No.:46/26/83- Party Name:LONA

| ALCHI013 :T.‘\‘DUSTRIES LIMITED

84 HQ File RLA File
DIB30M0036NAM Y O3RS0L0002 86/ AM 14/

= = &“
deet MNo/Date:(/83- StatustCase
ALC 2014 Deferred
18062014
L Mo/Dare=03 10744875 [ Defer
12082013 Date: 16,07 20014

Decision :Comments awaited from Deptt. of C&PC{Chem Div), The case is re-listed

for 16.7.2014,

[ Case No.:1MVZE/RY- [Party Name: PERFECT
ALCI2013 ICOLOURANTS AND
PLASTICS PVT LTD
85 110 File [RLA File
| OIBIDS0082 3 AM 14/ 2040001 03 AM 1 47

[Meet No/Dite-6/83-

IALC1/2014 Deferred
18.06,2014

Lic, No/Date: 4 10037638 | Defer
113.08.2013 Dite: 16.07.2014




Decision :D/L dated 31.10.2013 issued by Deptt, of C&PC{PC.Div). Reminder issued

by this office on 24.1.2014 Final reminder to be issued. The case is re-listed for
16.7.2014,
‘Case No.:B268/83- [Party Meet Mo/Dale:6/83-  Status:Case
ALC1Z013 NameINTERNATIONAL |ALCI2014 Deferred
CONVEYORS LIMITEDR  18.06.2014
lgg HO File RLA File Lie.No/Duze:03 10743144 | Defer
DIEIOSNOMEIAMIY | 03S40M000TSEAMIY (13082013 Date: 16.07.2014
Decision (DL dated 26.2.2014 issued by Deptt. of C&PC{PC.Div). Reminder to be
1ssued. The case is re-listed for 16.7.2014,
Case No.: 1072683 Pany Mame: ATUL Ml Mo/Dinte:6/%3- Status; Case
ALCH2013 LIMITED, IALC1/2014 Deferred
[18.06.2014
g7 HQ File [RLA File Lic No/Dhate:0R101 27843 Defer
WUETDSOO0I0AMES  DE24040000166/AMIA 14082003 Date:16.07.2014

Decision :Comments awaited from Dé;nt. of &PC{Chem Div). The case is re-listed

for 16.7.2014,

© Case No.:99726/83- [Party Name:MAHAK
ALC1/2013 [DYECHEM INDUSTRIES
HO File 'HLA File

BE0UBIOSOO0VAMIA 08 24MHOT02IAMI4Y

|Mect No/Date:6/83. Status:Case

ALC172004 Deéferred
18.06.2014

Lic.No/Date:08 10123892 Defer
16082003 Dt 16,07 2014

Decision :The Committee considered the case as per agenda, The Commitiee decided
to call for Central Excise Data duly certified by Central Excise from the firm. Letter to

be issued. The case is re-listed for 16.7.2014.

Case No.: 105/ 26/83- Party Name:KANDLA
ALC12013 EMERGY AND
CHEMICALS LIMITED

Meet No/Dare:6/83- Status:Case
ALCI2014 Deferred
18,0200 4

o,
Ehw




HI File RLA File Lig. No/Date:05 10362973 Defer

B9 L01/BI0SOD0SBAMIA) 05230400021 SIAMIS’  [20.08.2013 Date:16,07.2014
Decision :The Committee considered the case as per agenda and noted that the reply
given by the firm is incomplete. Deptt. OF C&PC(PC Div) again IV issued to firm on
27.5.2014. The case is re-listed for 16.7.2014.

Case Nou:6TRE3- Party Name JAY Meet No/Date:6/83- Status: Case
ALCIZM3 CHEMICAL INDUSTRIES  ALC12014 Deferred
LT, 18.06.2004
a0 HQ File HLA File Lic No/Dute:0810124125 Defer
DLBI0S0SBAM 14/ OB Z4040°002 35/ AM 140 26.08.2013 Drate: 16,07.20014

Decision :Comments awaited from Deptt, of CEPC{Chem Div). The case |s re-listed
for 16.7.2014,

Case No, 43583 Pasty Mame:5MI COATED  Meet No/Dute:6/83- Status:Case
ALC12013 PRODUCTS PVT. LTD.  ALCI/2014 Deferred
(18.06.2014
o) HQ File RLA File Lic.No/Date:03 10747475 Defer
O1EISOO0BIVAMIS  D3DSDI000395/AMIA  29.08.2013 Date: 16.07.2014

Decision :D/L dated 24.1.2013 issued by DIPP. Reminder issued by this office on
17.4.2014. The case is re-listed for 16.7.2014.

Case No,:43/30/83- Party Name: MODERN [Mest No/Date-6/83 enis Case
ALC12013 INSECTICIDES LIMITED |ALC1/2014 Deferred
18.06,2014
&3 |HQ File RLA File Lig, No'Dhate: 300 0096547 Defer
A EIOSD0S05 AN 4/ (N 2RO 23 AM LA 03092013 Dhate: 16072014

Decision :Comments awaited from Deptt. of C&PC(Chem Div), The case is re-listed
for 16.7.2014,

Case No,:6230/H3- Party Name:E | DUPONT  [Meet No/Date:f/E3- Seabus:Case
ALC1/2013 INDEA PVT LIMITED [ALC 12014 Deferred
18.06.2014
&3 HO File RLA File Lic.No/Date; 1410037818 Defer

WL TAEAIRAE S & a a W A AR R & S e




LR T LI P PV L T LAMUHN UL L AN 14 4092013 Date: 16.077.2014

Decision :D/L. dated 21.11.2013 issued by Depit. of C&PC(Chem.Div). Reminder
issued by this office on 24.1.2014. The case is re-listed for 16.7.2014,

Case No,:4 1/34/83- EI."N.'I::r Name:SMI COATED Meet No/Date:6/83- Status:Case

ALCHZ013 [PRODUCTS PVT, LTD. ALCI/2014 Approved
18.06.2014

HO File 'RLA File Lic.No/Trae:03 10748372 | Defer Date:

EIDS000S 76 AM LA/ MERSH0ARI AM 14/ 04,09, 2013

Decision : The Committee considered the case as per agenda. Based on the written
recommendation of DIPP vide their U.O.No. 7/3182013-TSW  dated 25.6.2014, the
Committee decided 1o approve the case as under -

| Export Item: Self Adhesive Paper (160 GSM+/-
™ of 20 GM/SOM

10%4) with Adhesive coating weight

=

L

Ouantity 1 5q. Meter
S.No. Item Deseription Quantity recommended
Ik Relevant Thermal Transfer Ultea Paper 1.04 Sq. Meter
(80 GSM+=/-10%) -
b Adhesive (100% Solid) (Rubber base Hot | 0,024 Kg
L melt)
[3, Relevant Silicon Coated Paper (60 1.04 5q. Meter

GSM+/-10%)

RA concemned may take necessary action under Para 4.7 of HBP as per above decision

of NORMS COMMITTEE.
* Case No.30m)- Party Name:DYNAMIC  Meet No/Date:6/83-  Status:Cuse
ALCL2013 INDUSTRIES LIMITED,  ALCI12014 Deferred
18.06.20014
lgs HQ File RI.A File Lic.No/Dute: 08101 24522 | Defer

OUEI0SUMENAMIY  0E24040/0024 TV AM 14/ 05.00.2013 |Draite: 16072014




Decision :Comments awaited from Depnt. of CE&EPC({Chem Div). The case is re-listed
for 16.7.2014,

" Case No.:6034/53 Party Name:CAMPHOR & Mect No/Date:6/83-  StatusCase
ALC1/2013 ALLIED PRODUCTS ALC1/Z014 Deferred
LIMITED, 18.06.201 4
HQ File BLA File Lic.No/Dute:0310748782 Defer

@

-

A BIOS000I9 AM {4/ OG0 D04 B AM I 6.09.2013 (Dhartez 16,07 2014

Deeision :The Commitice considered the case as per agenda and noted that Central
Excise Data certified by CA from the firm has been received and js being sent to
C&PC{Chem.Div), The case is re-listed for 16.7.2014.

Case Mo 430/83- Party Mame: INDD Meet No/Dave:f/l3- Status:Case

ALCL2013 COLCHEM LIMITED ALCI12014 Deferred
18.06.2014

H File RLA File Lic.No/Date:0810124575 | Defer

DLBI0S0D04 66 AN 14/ R ZAND0 2 AM 14/ 10092013 Date: 16.072014

Decision :Comments awaited from Depit. of C&PC(Chem Div, Relisted for
16.7.2014,

Crse No.: 4530083 Party Name: KALPENA Meet Mo/Date:6/83- Status: Case

ALC12013 INDUSTRIES LIMITED,  ALCI2014 Delerred
18.06.2004

HiQ File RLA File Lie Na/Date:0210 194064 Defer

DLEI0S0030T AMI A/ A2 240400056/ AM 14/ 10092013 [hate- 16.07.2014

Decision IV dated 10.3.2014 issued by Deptt. of C&PC(PC.Div), Reminder to be
issued. The case is re-listed for 16,7.2014.

Case Mo 44730083- Party Name: EMAMI Meet Mo Diates g 3. Sintus; Cuse

ALCIZM3 BIOTECH LIMITED, ALC12014 Delerred
18.06. 2014

HO File RLA File Lie MivDrate: 0210194063 | Defer

DUEIDS00S0BAMI4S  OLT40A000B0AMIL 10093013 Dhate: 16.07.2014
Decision VL dated 19122013 issued by DC{MSME). Reminder issued on




21.2.2014 by this office. Final reminder to be issued, The case is re-listed for
| 16.7.2014.

[ lCase Nou:S6a4m3. Party Name:GRAUER &  |Mect NoDatle:6/8%  Status:Case
ALCI2013 WEIL (INDIA) LIMITED, |ALCI/2014 Deferred
1$.06.2014
THO File [RLA File Lic.No/Date:0310749122 Defer
1001-01/83/050000591/AMI4/ 0394040000500/ AMI4" 11092013 Dhate: 16.07.2014

il}uisinn “The Committee decided to call for Central Excise Data duly certified by

[Central Excise. E-mail issued on 13.1.2014. Reminder dated 17.4.2014 issued by this|

‘office. The case is re-listed for 16.7.2014.

Case No.: 42883 Party Meet No/Date:6/83.  Siatus:Case
ALCI2013 Nume R HINTERNATIONAL ALCI2014 Deferred
| 18.06.2014

104 [HO File RLA File Lic.No/Date:2910022£56 Defer
FOUBIOSODMSSEAMIA (29404000007 AMIY 12092013 Date: 16.07.2014

[Decision :D/L. dated 24.3.2014 issued by DIPP, Reminder to be issued by this office.
[The case is re-listed for 16.7.2014.

Case No. R30EL Pm:erbc ASIATIC Meet No/Daie:6°43- Status:Case
ALCIZ003 NDUSTRIES ALCI72014 |Deferred
18.06.2014
102 [HQ File [RLA File Lic.No/Date:0810124724 [Defer
[FONBIOSIO4THAMIY OB Z4DI0N0026ZAMIA  |12.00.2013 Date: 16.07.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div), The case is re-listed
for 16.7.2014.

Case No.:S134/83- {Party Name:STERLING.  Meet No/Dute:6/83-  States:Cuse
ALC1/2013 AUNILIARIES PYTLTD  ALCI2014 Deferred
18.06.2014
[ [HQFike [RLA File Lic No/Date:03 10749347 | Defer
iIDE- FOLBIOSOOSETAMIA  O3AS0I00016ZAMI4  |1209.2013 [Date:16.07.2014

Decision :The Committee considered the case as per agenda. The Committee decided
to call for Central Excise Data duly certified by Central Excise from the firm. E-mail
issued on 28.3.2014. Reminder to be issued. The case is re-listed for 16,7.2014.

Case No. 63/ 34/83- Party Name:CHEMINOVA | Meet No/Daten6/83- SlatuniCaae
ALC12013 [INDIA LIMITED ALCH2014 Deferred
15062014
{104 [HQ File RLA File Lic.No/Diate:03 10749470 | Defer
FOLBIDSOO00SIUAMIA. 03940005 | VAMEK | 13.09.2013 Date: 16.07.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div.). The case is re-listed
for 16.7.2014,




Case No, 403483 Party Name: S TERLING Meet MNo/Date 6783 States:Case
ALC1Z013 AUXILIARIES PVTLTD  ALCI20014 Delerved
18.06.2014
HO File RLA File Lic. No/Tate:03 1 0749642 | Defer
105 01 /2050005 TSAMES 0300000006 AMILT  [16.09.2013 Date: 16072014

|Decision :The Committee considered the case as per agenda. The Committee decided
to call for Central Excise Data duly certified by Central Excise from the firm. E-mail
issued on 28.3.2014. Reminder to be issued. The case is re-listed for 16.7.2014

Cave No,:S53483- Party Name:KAYOEE- Mieet No/Date:6/83- Status: Case
ALCII0LY LOPAREX INDIA PVT ALCI2014 Deferred
LT 18.06.2014
Lic.Mo/Date:03 10745904 Defer

156 HO File RLA File

19, 2013 Chate: 1607 2014




HO) File RLA File Lic. NoTate: 03 1026641 2 |Defer
DIEMOSODOSSEAMIA 052004000 1 BIVAMIY 7309 301 E] Dlate: 1607 2004
Decision :Another [VL issued by DIPP on 23.4.2014. The case is re-listed for
16.7.2014.

[Case No.:2234%3- Farty Name:MAHALANMI Meet No/Date:6/83- Stadis: Case
ALC1/2003 POLYPACK PVT.LTD. ALC1/2014 Delerred
18,06, 2014
111 HQ File RLA File Lic.NoDate:051 0366703 Deler
MEIOS0D0SSTAMIY  [0524040002200AM 14! 25002013 Deate: 16,0720 14

Decision :D/L dated 14.3.2014 issued by Depit. of C&PC(PC.Div). Reminder to be
issued. The case is re-listed for 16.7.2014,

{Case Nou: 1 13483 Party Name:INDO Mect MovDaterfv83- Statns:Case
ALCL2013 COLCHEM LIMITED ALCI1/2014 Deferred
18.06.2014
HO File RLA File Lic Mo/Date-08 10125172 | Defer
117 FOVBIOSONSARAM L [OR240400022 1AM 14 27.09.2013 Diate; 16,07 20014

Decision :The Committee considered the case as per agenda and Commitiee noted
that Central Excise Data duly certified by Central Excise from the firm has been
received and is being sent to Deptr. of CEPC{Chem Div.). The case is re-listed for
16.7.2014,

Case No. 23483 Party Mame: ANKIT Mot No/Date6(83- Status:Case
ALCIZ013 INDUSTRIES ALCI2004 Dieferred
1 8.06.2014

113 |HQ File RLA File Lie NoDratc: 08101 25252 Deiler

bl




MEESUMMMAITAMIY 200008 TAMIA 00092003 Dhate: 1 6.07.2014
Decision :Comments awaited from Deptt. of C&PC(Chem Div), The case is re-listed

for 16-7.2014, | 20 4
Case No.:4/36/83- [Party Mame:FAMES Meet No/Dalc;6/83-  SiataxCase |
ALC12013 'WALKER INMARCD ALCL2054 Deferred
INDUSTRIES PVT. LTD., 18062014
[HQ File RLA File  [Lie.No/Date:03 10751606 Defer
I[ 14 CD1/RIOSON006 19 AN 4/ D300 005 T 1AM 14 30092003 (Dnte: 16072004

[Decision :The Committee considered the case as per agenda and decided to defer|
consideration of the case for want of hard copy of spplication from RA as per para
4.74 of HBP (2000.2014). Lemer issued to RA. Mumbai on 22.1.2014 and
17.4.2014. The case re-listed for for 2,7.2014.

Case No.:T/28083. \Party Name: MODERN Meet NoDate: /83, Status:Case
115 ALC12013 INSECTICIDES LIMITED | ALCI1/2014 Deferred
18.06.2014
HQ File RLA File Lic. MovDhate: 30 10097273 Defer
D EIVSOD0LT0 AN 14/ AT 040033 AN 14/ 03102003 Date: 16,07 2014

I[Ecisiun :Comments awaited from Deptt. of C&PC(Chem Div). The case is re-listed
for 16.7.2014,

Case No.16/34/53. [Party Name:INDO Mueet No/Date:6/83. [Status:Case
|ALC12013 COLCHEM LIMITED ALCI/2014 Deferred
1806, 2014

116 HO File {RLA File Lie.No/Dnte: 08 10125294 | Defer

| FONBIOSIODSALAMIAN  [ORZADIDNOITHAMIA 03102013 |Daie: 16,07 2014
[Decision :Comments swaited from Deptt. of C&PC(Chem. Div.) Re-listed for
16,7.2014.
[Case No,165/04/H3- [Party Name:R, K. Meet No/Dates6/8 3. Stofus:Cuse
|ALCI/ 2013 INDUSTRIES ALCI12014 Deferred

18.06,2004



117 HQ File RLA File Lic.No/Date:3410038103 Diefer
FOLBIOS0O00GMAMIY  [342404000161/AMI4.  03.10.2013 Dhate: 16.07.201 4
Decision :Comments awaited from Deptt. of C&PC{Chem. Div.) Re-listed for
[16.7.2014.

(Case No.; 15/34/83- Party Name:CENTURY  [Meet No/Date-6/83. Status:Case
ALCI2003 TEXTILES AND ALCI/2014 Deferred
INDUSTRIES LTD 18.06.2014
118 [HQ File IRLA File Lic.No/Date:021019209 Defer
FONBIDSHOOSSOAMI4  022404000060/AMI4  104,10.2013 Date:16.07.2014

Decision : D/ dated 25.3.2014 issued by DIPP. Reminder to be issued, The case is
re-listed for 16.7.2014.

Case No.:43/34/83- Party Name: KMB Meet No/Date:6i83-  Status:Case
ALCI/2013 TRADING ALC1/2014 Deferred
[CORPORATION PLTD, 18062014
{110 HO File IRLA File Lic.No/Dabe:32 | 0068096 | Defer
| DIBINSONOSTRIAMI4 3224040000 1 VAMIY  04.10.2013 Date: 16.07.2014

Decision :DVL dated 16,5.2014 issued by DIPP. Reminder to be issued by this office,
The case is re-listed for 16.7,2014,

Case No.: 16283 {Party Name KMB Meet No/Dare-6/83- Statas:Case
ALC12014 TRADING ALCIZ2014 Deferred
CORPORATION P LTD,  |18.06.2014
120 HQ File RLA File Lic,No/Duate:32 10068440 Defer
[OI/B30S0R00016/AMIS/ 322404000001 S/AMI4  [10.10,2013 Date:16,07.2014

Decision : The Committee considered the case as per agenda and noted that hard copy |

{from the firm has been received and is being sent to DIPP. The case is re-listed for

[16.7.2014
[ [Case No:134/83- Party Name:ARUNAYA  Meet NoDaie-6/83  Status:Case
ALCL2013 ORGANICS PYT.LTD.  ALCI12014 Deferred

18062014

R (T T -




P20 |97%F PRI

01 BINI00S 36 AMI 4/

LA File Lic.No/Date:08 10125589 [Defer
SOBZ4NMO00299 AMIY  [11.10.2013 Date: 16.07.2014

Decision :Comments awaited from Deptt, of C&PC(Chem Div). The case is re-listed

for 16.7.2014.

Case No.:1730/83-
ALCH2013

' File
122 [ 00/83/050/0046 3 AM 1 4/

Party Name:ROHAN DYES [Meet NoDate-6/83- | Status:Case

AND INTERMEDIATES  ALC1A2014 Dieferred

LTD, 14.06.2014

RLA File Lic.No/Date:08 10125597 | Defer
OBZAV002TTAMIY  14.10.2013 [Diate:16,07.201 4

Decision :The Commitiee considered the case as per agenda. The Commitiee decided
to call for Central Excise Data duly certified by Central Excise. Letter issued for CE
Data on 17.4.2014. Reminder to be issued. The case is re-listed for 16.7.2014.

|Case No,: 2/30/m3-
ALCI2003

HE File
123 100 /3305000464 AN 14/

Party Name:ROHAN DYES [Meet No/Date-6/83- Status: Case

AND INTERMEDIATES  IALCIZ2014 Deferred

LTI, 18.06.2004

RLA File Lic.No/Dute:08101 25598 [Defer
SOR24040:002 TR/AM 1 &/ 14.10.2013 Dt 16,07.2014

Decision : The Committee considered the case as per agenda. The Committee decided
to call for Central Excise Data duly certified by Central Excise. Letter issued fiar CE
Data on 17.4.2014, Reminder to be issued. The case is re-listed for 16.7.2014.

Caze No. 43443
ALC1/2013

124 HO File
AO1EI0S 005N AN 4/

Decision :Comments awaited from Deptt. of C&PC(Chem Div). The case is re-listed |

\for 16.7.2014.

Case No.: 7348
ALCI 2013

125 (HO File
(DI ERDSVO0SE2 AM L4/

[Party Named AY Meet No/Date: /83 Status: Case
CHEMICAL INDUSTRIES ALC1/2014 Deferred

LTD.. 18.06.2014

RLA File Lig, Mo Dhate:08 10125595 Diefer
DE24ONIA I Z7AM 4. 14,010,200 2 Date: 16.07.2014

Party Name:JAY Meet NoTate:6g3- Status:Case
[CHEMICAL INDUSTRIES ALC1L2014 Deferred
ILTD,, 18062014

RLA File Lic. Nov'Date:08 10125593 Defer

DR ZAMOO00T IIVAMIE 14102013 Date: 16.07.2004

Decision :Comments awaited from [i:pll. of C&PC(Chem Div), The case is re-listed

for 16.7.2014.




Pasy Name:INDO

[ Eéli-t'..ﬂ.n.m-
COLCHEM LIMITED

ALC1/2013

[H File
126 O EAS000S S AN 4/

[RLA File
(OB Z4THDOZ9% AM T4/

Meet No/Date:6/83- Status:Case
ALCT/ 2004 Deferved

| 806, 204

Lie NovDrate: 0810125615 Defer
14.10,2003

Diate: 16,07 2014

Decision :The Committee considered the case as per agenda and Committee noted
that Central Excise Data duly certified by Central Excise from the firm has been
received and is being sent to Deptt. of C&PC{Chem Div.). The case is re-listed for

|16.7.2014,

| [Case No.: 103483 Prrty Mame: INDO

IALCI/2013 COLCHEM LIMITED
{27 HO File RLA File
SOLBLOSOO0S4SAMIA OB 24040/00297/ AM 14/

Meet Mo/Date-6/83- Status:Case
ALC1/2014 Deferred
18.06.2014

Lie No/Date: 08101 23614 | Defier
14.10.2013 [ Dhate:16.07.2014

Decision :Comments awaited from Deptt. of C&PC{Chem. Div). The case is re-listed

for 16.7.2014,

(Case Now:11/34/83- Party Nome:ROHAN DYES Meet No/Datc:683-  Status:Case
ALC12013 (AND INTERMEDIATES | ALCI/2014 Deferred
LTD. 18.06.2014
HOQ File RLA File LieNo/Dute:08101 25596 Defer
128 L0I/B305000S46AMIAT  ORZAT00024AMIY  14.10.2013 Date: 16,07.2014

Decision :The Committee considered the case as p:r Ei';v':nda. The Commitiee decided
o call for Central Excise Data duly certified by Central Excise. Letter for CE Data
issued on 17.4.2014. Reminder to be issued. The case is re-listed far 16.7.2014

[Case No.: 1434783 Party Mame:JAY IMeet No/Date:683-  Stmtus:Case
ALC1/2013 CHEMICAL INDUSTRIES |ALCI/2014 Deferred
ILTD,, 18.06.2014
129 HQ File [RLA File LicNoDate:0810125594 Defer
GBI 0SOD0SAMAMES  |0B240400051LAMI4 14 10,2013 Date:16.07.2014
{Decision :Comments awaited from Deptt. of C&PC(Chem Div). The case is re-listed
|for 16.7.2014.
Case No.:12/34/83- Party Name:MAHAK Moot NoDale:6/83-  Statas:Case
ALCI72013 DYECHEM INDUSTRIES ALC1/2014 Deferred
| 8.06,2014
[HQ File [RLA File Lic.No/Date-08 10125648 [Defer
[130 LOLB3OSU0SATAMES!  [DR240ID00ITHAMIY 15102013 Date:16.07,2014 |

| Decision : The Committee considered the case as per agenda, The Commitiee decided |
o call for Central Excise Data duly certified by Central Excise. E-mail/Letter to be |

issued. The case is re-listed for 16.7.2014.




[Cuse No:21/34/83- Party Name:k ANDLA "Meet NofDhate: 6783« Status:Case
ALCIZ01) EMERGY AND ALCI2014 Deferred
CHEMICALS LIMITED 18062004
'HQ File RLA File L.i:'..‘\:n’[}ilc:l}_';]ﬂ-lﬁﬁlf} i'.'lef:r
131 501/83/050/005S6/AMI4  |:0823/04000304/AM14)  (21,10,2013 Diate: 16.07.201 4

D-mslon :The Committee considered the case as per agenda and noted that the reply
jgiven by the firm is incomplete. Depit, Of C&PC(PC Div) again DV/L issued to firm
jon 27.5.2014, The case is re-listed for 16.7.2014,

[Case No,:63/42/83. Party Name:STERLING  Mect No/Dute:6'83-  [Status:Case
ALCHZ013 AUXILIARIES PVTLTD  ALCI2014 Deferred
1$.06.2014
132 HO File RLA File [Lie No/Date-0310754803 |Defer
[OV/BIOSODOTSEAMIA/ | 039S/0400001 TS/AMIY  22.10.2013 Date: 16.07.2014

Decision :Comments awaited from Depit. of CEPC{Chem Div). The case is re-listed
{for 16.7.2014.

Case No,:33/41/M83- |Party Name:CAMPHOR & |Meat Mo/Date:683. Stabus:Case
ALCI2013 ALLIED PRODUCTS {ALC1/2014 Dieferred
LIMITED, [18.06.2014
[HO File RLA File [Lic Mo/Date-0310755086 |Defer
1330 UB30S0/006TSAMIAS |00 04000648AMIL  (23.10.2013 Dhate: 16072014

Decision :The Committee considered the case as .;;I:ragn-i.lda. The Committee decided
ftor call for Central Excise Data duly cenified by Central Excise. E-mail/Letter for CE
Data issued on |1 7.4.2014. The case is re-listed for 16.7.2014,

Case No.: J47/R3- Party Name: ITC LIMITED  |Meet No/Date:6/83- Sintus:Case
IALCL2013 (ALCI1/2014 Deferred
{18.06.2014
HO File RLA File [Lic.Ne/Date:091 0088054 [Defer
134 201/33050/ 00819/ AMI4/  |-00/28/040000329AMI 4 129.10.2013 Dhute; 16,07,2014

Decision : The Committee considered the case as p.-c-r .ﬁgmda.. The Committee decided
fto-call for Central Excise Data duly certified by Central Excise. E-mail/Letter for CE
[Drata issued on 17.4.2014. The case is re-listed for 16.7.2014.
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Case No.:R4TH3- Party Name: ITC LIMITED  |Meet No/Date:6/82- Status:Case

|ALCL2013 ALCI/2014 Deferred
15.06.2014
HO File RLA File Lic.No/Dnte-091 0058053 |Defer
135 500105000824/ AM 4 09240400033 IAAMIA.  29.10.2013 Date: 16.07.2014

Decision : The Committee considered the case as per agenda, The Committee decided
to call for Central Excise Data duly certified by Central Excise. E-mail/Letter for CE
Data issued on 17.4.2014. The case is re-listed for 16.7.2014,

:{.‘m NS4 Party Name; SIFLON Meet No/Date 6783 Sl':tls:{‘m
ALCL2013 DRUGS ALCLZ014 Deferred
1806, 2004
136 [HQ File RLA File Lie.No/Date:091 0058068 Defer
| OB DS0EISAMIL 240033 TIAMIAY  29.10,2013 Dhate: 16072014
Decision :Comments awaited from Deptt. of CRPC (Chem Div.). Re-listed for
16.7.2014.
(Case No.: 234783 Party Name:KANDLA Meet No/Date:6783- Status:Case
(ALC1Z003 ENERGY AND ALC2014 Deferred
CHEMICALS LIMITED B8 06, 2014
[HEG File RLA File Lic.No/Date:05 10369779 [Defer
137 HOLBIOSMO0RIVAM IS 0S2304000030RAMIY 129102003 Date: 16072014

Decision :The Committee considered the case as per agenda and noted that the reply
given by the firm is incomplete. Deptt. OF CE&PC(PC Div) again VL issued to firm
‘on 27.5.2014. The case is re-listed for 16.7,2014,

i Cnae No.: T4 183 Party Name:ROHA DYE Meet No/Date:6/B3- Stntus:Cuse
| ALC12013 CHEM PVT LIMITED ALCI2014 Deferred
18.06.2004
HE File RLA File LicNo/Due:031 0756115 Defer
138 L01/gI0S000GAN AN/ 03004005 IVAMIS.  30.10.2013 Date: 16.07.2014

Decision :The Committee considered the case as per agenda. The Committee decided



to call for Central Excise Data duly cenified by Central Excise. Letter issued on
17.4.2014 for CE Data. Reminder 1 be issued. The case is re-listed for 16.7.2014.

Case No:S/36/83- Party Name:JAY Meet No/Date:6/83-  Stmtus:Case
ALCI/2013 CHEMICAL INDUSTRIES [ALCI/2014 Deferred
LD, 15.06.2014
139 [HQ File RLA File Lic.No/Diate:08 10126196 Defer
[ DUSIOSOO0GZ0AMIA  |DR240H003ITVAMIY  3110.2013 [rate: 16072014

{for 16.7.2014

Decision :Comments awaited from .Dc_l:ﬁ.l. of C&PC{Chem Div). The case is re-listed

[Case No.:34/4183- Party Name:CAMPHOR & [Mect No/Dnte:6783- Status:Case
IALC12013 ALLIED PRODUCTS ALC 12014 Deferred

| LIMITED, (18.06.2014

[ File RLA File [Lic, NovDiate-03 10756682 Defer

[ FOIEROSODOGTAAMIY 03404006 AM 14/

i1

D112003 Dhate: 16072014

Decision : The Committee considered the case as per agenda. The Committee decided
to call for Central Excise Data duly certified by Central Excise from the firm. Letter
issued for CE Data on 17.4.2014. Reminder 1o be issued. The case is re-listed for
16.7.2014

g
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Case No. 447783 Party Name: BAYER VAP

ALCLZ013 PVT.LTD.
[HQ File RLA File

[O1/BIOSOIBZOAMIA  O3400006T I/ AM 14/

Meet MoDate: 6783+ Status:Case
ALCI12014 Deferred
18.06.2014

ILic NevDate:031075 7206 | Defer

O07.11.2013 Date: 16,07,2014

Decision : The Committee considered the case as per agenda. The Committee decided
to call for Central Excise Data duly certified by Central Excise from the firm. Letter
issued for CE Data on 17.4.2014. Reminder to be issued. The case is re-listed for

16.7.2014.

|Case No.:8 14281 Party Name:LONA

Meet No/Dnte:6/83-  Stafus:Case

ALCIZ013 [INDUSTRIES LIMITER  ALCI2014 Annsivd




142

143 |

-

18062014

HL) File RLA File Lic.NoDate:0310757  Defier Date;
OBI0S000TIGAM IS O3PS M0005 I TIAMI4 865
[N Feii] e

Decision : The Committee considered the case as per agenda. Based on the written
recommendation of Deptt. of C&PC(Chem, Div) vide their U.O.No.C.lI
14010/80:2013-Ch.ll  dated 20.6.2014, the Committee decided 1o approve the case
as under :-

Export ltem Qv Impart [tem Oty,
Pigment Copper | 1 Kg I. Urea TG 1.388 Kg
Phthalocyvanine 2. Phthalic Anhydride 1.100 Kg|
Blue/Copper 3. Copper Scrap 0.011 Kg
Phthalocyanine Crude 4. Alkyl Benzene 0.075 Kg
(PCB Free)

C.L.No, 74160

RA concemned may take necessary action under Para 4.7 of HBP as per above
decision of NORMS COMMITTEE.

Cike No 6228 Pasiy Name:STERICON Meet No/Date: 683 Status:Case

ALCII014 PHARMA PFVT.LTD., ALCH2014 Deferred
18,06,20014

HO) File RLA File Lie. NoThule:07 10099700 Defer

DLEINSQ000 NAMIS DT 0400ETHAMIAY  20000.2013 Drate: 16,07 2014

Decision :Comments awaited from Depit. of {.‘&PC'( PC Div). The case is re-listed for
16.7.2014

[Case No.:10/47/83- Purty Name:ROSS Meet No/Date:6/83-  Status:Case
ALCI/20M3 CHEMPACK PRIVATE ALCI2014 Delerred
LTD 1$.06.2014
HQ File RLA File Lic. No/Date: 341 0038509 Defer
OIEMOSODOBIGAAM 14! 3404040001 SLAMIY 21015013 Dhate: 16,07.2014

’.i]“i*i”" :DIL dated 24.4.2014 issued by DCIMSMFY Raminstas s b ooea o




listed for 16.7.2014.
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[Case No.:1 14783 Party Name:ROSS Mett NovDate:6/83.  Siatms:Cnse
ALCL2013 [CHEMPACK PRIVATE | ALCI2014 Deferred
ILTD 18.06.2014
145 [HO File RLA File Lic.Nov/Date: 34 10038508 |Defer
COIBIOSOD0B2NAMIA 3424040001 TSIAMI4 21113013 Diate: 16.07.2014

{Decision :IVL dated 24.4.2014 §
Hlisted for 16.7.2014,

ssued by DC(MSME), Reminder o be issued. Re-

Cuse No.:47/2/83- Party |Meet Mo/Date:6/83- Status:Case
[ALCL2014 Name:SHAHENSHAH ALC12014 Deferred
CHEMICALS, 18,06.2014
HQ File RLA File Lic No/Date-031037 1451 | Defer
(146 FOVBIDSOOOOTHAMIG 0524/ D0 DRI AM 14/ 21112013 Dhate: 16,07, 2014
Decision :The Committee considered the case as per agenda and decided o defer

consideration of the case for want of hard copy of application from RA as

per para

4.7.4 of HBP (2009-2014). Letter 10 be issued 1o RA, Mew Delhi, The Case is re-

(listed for 16.7.2014,

Case No.:1/36/83- Party Name:INDO Mect NoDate:6/83. Status:Case
[ALC12013 COLCHEM LIMITED ALC1/2014 Deferred
180620014
HQ File RLA File Lie.No/Date:08 10126609 | Defer
147 L1 /8 3050/006 16/ AM 14/ O3 2AM0IE1IAMIA. (22112013 Diate: 16.07,2014

Decision :The Committee cons

idered the case as i:er"am:ndn. Central Excise Data

Duly certified by Central Excise from the firm has been received in other license,
lhowever items of this license are also same. The case is re-listed for 16.7,2014,

| [Cuse No.:236m3- {Party Name:INDO Meet NoiDsie:683- | Simtms:Cane
| ALCI/2003 ICOLCHEM LIMITED ALC 12014 Deferred
| 15.06.2014
| HE) File ‘RLA File Lic. No'Date:0810126610 Diefer
143 LO1/B30S00061 /AMI4/ 0824040100360/ AM 14/ 22012013 hate: 16,07,2014

" Decision :The Committee cons

idered the case as per agenda. Central Excise Data

Duly certified by Central Excise from the firm has been received in other license,
however items of this license are also same. The case is re-listed for 16.7.2014,

| ifli.lmﬁl‘ﬂ-ﬂﬂm Pty Mect Mo/Date:f3- Status:Case
ALC1Z013 Name: ACCUMETRIC ALCI/2014 Deferred
149 SILICONES PYTLTD  18.06.2014
[HO File RLA File Lie No/Date:04 10152274 Defer

A RR0S006RE AM 1 4/

CORA040.001 GV AM 14/

2102015 Dinte: 16,07 2014

o




Decision :D/L dated 15.4.2014 issued by Depit. of C&PC(PC.Div), Reminder to he
lissued. Re-listed for 16.7.2014,

{Case No.:2/47/83- Party Name:VISHNU Meet No/Date:6/83-  Status:Case
ALCI2013 CHEMICALS LTD, ALCI/2014 Deferred
18.06,2014
150 [HIO File [RLA File LieNo/Date;091 (058406 Defer
[OVBIOSOOBIRAMI4 09240400040 LAMIA,  129.11.2013 Dhate: 16,07.201 4

Decision :Comments awaited from Deptt, of C&PC(Chem Div), Re-listed for
116.7.2014.

Case No.:237/83- Party Name:INDO Meet No/Daie:4/83- Status:Case
ALCL2013 COLCHEM LIMITED ALCI2014 Deferred
18062014
[HQ File [RLA File Lie.No/Date:081 0126836 [Defer
151 -01/83/050/00624/AMI4/ 08 24040/00380/AM 14/ 03122003 Diate: 16.07.2014

éﬂeclsir;-n :The Commitiee considered the case as per agenda. Central Excise Data
Duly certified by Central Excise from the firm has been received in other license,
however items of this license are also same. The case is re-listed for 16.7.2014.

[ ICase No.:a37Es Party Name:INDO Meet No/Dale:6/'83-  Status:Case
ALCIZ0013 ICOLCHEM LIMITED ALCLZ2014 Irelerred
18.06.2004
152 HO File RLA File Lic.No/Dare:08 101 26837 | Defer
A/EDSNO0E 25 AM 4/ DR 24NM000ITHAMEIA (03122013 Duwte: 16.07.20014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for
16.7.2014.

Case No. 42283 Farty Name:GALAXY Meet No/Date.6783- Status:Case
ALCIZ014 IMPEX (INDiA) ALCI2014 Deferred
18062014
HO File RLA File Lic.No/Date: 13 10045266 Deler
{153 .0LBI0SO0RETAM I 1324AM000030/AMI4 03,12.2013 Dhate: 16.07 2014

Decision : The Committee considered the case as per agenda and noted that hard copy
from the firm has been received and is being sent to Deptt. of C&PC({Chem Div). The
|case is re-listed for 16.7.2014,

[Case No.:6/47/43- Party Name:BAYER VAPl [Meet No/Date:6/83-  Status:Case
ALC12013 PVT.LTD. ALCIH2004 Deferesd

S




1E.06.2014

154 14O File RLA File Lic.No/Date:03 10760754 Defer
COIBIMSO00RIYAMIA/  OROLDI0006TZAMI4 05122013 Date:16.07.2014

Decision iComments awaited from Deput, of C&PC{Chem Div). Re-listed for

16.7.2014.
[Case No.:51747/83- Party Nome:UNITED Meet No/Dule:6/83.  Status:Case
|ALC 12013 CHLORO-PARAFFING ALC1/20)4 Deferred
PVT.LTD, 18.06.2014
HO) File [RLA File Lic.No/Da1e:02 10197464 Defer
153 L0LBYOSOD0BETAMI  |0224/040/001 28/ AM | 47 06.12.2013 Date: 16,07.2014

{Drecision :The Committee considered the case as per agenda and noted that hard copy
{from the firm has been received and sent 10 Deptt. of C&PC{Chem Div) on 5.6,2014.
The case is re-listed for 16.7.2014,

[Case No:S24783- Party Name UNITED Meet No/Date:6/%1- Stotus;Case
|ALC12013 CHLORO-PARAFFING  [ALC1/2014 Deferred
[ PVT.LTD., 18.06.2014
[HO File IRLA File Lic NoDate:0210197466 Defer
156 :01/83/050/00868/AM 14/ -02724/040/001 33/ AM 14/ 06.12.2013 Drate: 16.07.2014

{Decision :The Committee considered the case as per agenda and noted that hard copy
from the firm has been received and sent to Deptt. of CEPC(Chem Div) on 5.6.2014,
[The case is re-listed for 16.7.2014,

ICase No.:31/47/83. Party Name:ROSS Meet No/Date-6/33. Status: Case
ALCI013 CHEMPACK PRIVATE | ALCIA914 Deffered
LTD 18.06.2014

157 [HQ File RLA File Lic.No/Date:3410038658 Defer
OLBIOSNO0BAR AM 14/ A2ANM000 I THAMIY 09122013 Drate: 16.07 2014

Decision : D/L dated 24.4.2014 issued by DC(MSME). Reminder to be issued. Re-
listed for 18,6.2014,

o
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Case No.:20v47/83- ﬁ‘lﬁl..'-h:um..l"ﬁﬂ.ﬂ AE Y T ——— I =




ALCIH2013

|58 HC} File
OLBINSAD0RIE AM 4/

CHEMICALS LTD.
0319504010072 1/ AM 14/

Decision :IVL dated 1.5.2014 issued by D,
issued. Re-listed for 16.7.2014,

LRI WM LAILES T Stnios: Une

ALC12014 Deferred
18.06,2014

Lie No/Dute: 0310761162 Defer
10122013 Date: 16072014

of C&PC(PC.Div). Reminder 10 be

Cese No.: 230083 Party Name:SUDARSHAN [Meet No/Dute:6/83- Stntus:Case
ALC1/2013 [CHEMICAL INDUSTRIES ALCH2014 Deferred
18.06.2014
159 [HQ File [Lic.NwThate: 31 10MM31 566 Defer
DIEIOSMO0EITAME | IURNOA000101/AMIY 16023003 Date: 16.07.2014
Decision :Comments awaited from Depitt. of C&PCIChem Div). Re-listed for
16.7.2014.

i r,r
Case No 2004780 Party Name:R. K. Meet NoTDume:6/83- Stmtes:Case
ALC12013 ALCI2014 Deferred
| 18.06.2014

(180 [HQ File Lic.No/Diate-34 10038735 Defer
[OLEBISHO0BEAMIA 3424/ 040/ 0032 AMI 4

(Case Noo MMTRI-
ALC 12003

(161 I-i(} Fite
OLBR/0S0A0GR S0/ AM | 4/

Cue h;ln.:a_“u’.-i'r.n'.ﬁ_
ALCIZ013

162 g File
018303000851 /AN

|Party Mame!RUSHARH
INVESTMENT PVT. LTD. ALCI1/ 2014 Deferred

SEI00001 T AMIY
[Decision :Comments awaited from DIPP, Re-listed for 16.7.2014.

Party Name:RUSHABH
INVESTMENT PVT. LTD. ALCI/2014 Deferred

PR TN T A R

17122013 Diade: 1607 2004

Decision :Comments awaited from DIPP. Re-listed for 16.7.2014.

Meet No'Date6/83- Status:Case
18.06.2014

Lic.Mo/Date: 31 1006 585 Defer
I702.2003 Dote; 16.07,20014

Meet NoDme:6/53- Status:Case
1804, 2004

|Lic-MNoDate:3 1 1061586 Defer

I i% |%Ais - s mem oA s
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{Case No.:27/47/83- Party Name:DR AYKAN  [Meet No/Dute:6/83- Status:Case
[ALCI/2013 CHEMICALS PVTLTD | ALCI/2014 Deferred
| 18.06.2014
[HQ File [RLA File Lic No/Date-0510374 100 |Defer
164 1:01/83050/00843AMI4/ [ DS23AMO00ITHAMIY  [19.12.2013 Dite: 16.07.2014

165 |

e e L e TN B S AR DT Su

Decision :Comments awaited from DIPP. Re-listed for 16.7.2014.

Case No.:28/47/83 Party Name-] K PARAS  Meet No/Date:6/83- Status:Case
ALCI2013 POLYCOATS LIMITED | ALC1/2014 Deferred

18.06.2014 4
'HO File RLA File Lic No/Date-0510373934 Defer ﬁ;\
OVBINSOO0B44/AMIA | 0523040003BB/AMIAT  |18,12.2013 Date: 16.07.2014

{Decision :The Committee considersd the case as per agenda and noted that hard copy

from firm has been received and sent to Depit, of C&PC(PC.Div) on 5.6.2014. Depit. G
jof CEPC{PC Div) was asked 1o expedite their comments. The case is re-listed for 207
i16.7.2014,

Decision : The Committee considered the case as per agenda and noted that hard copy
{from firm has been received and sent to DIPP on 5.6.2014. Deptt. of CEPC(PC Div)
iwas asked to expedite their comments. The case is re-listed for 16.7.2014.

Case No.:S347/83- [Party Nume: SHOBIKAA  Meet No/Dute:6/83-  Status:Cnse

ALC1/2013 IMPEX, ALC 12014 Deferred
12.06.2014

HQ File RLA File Lic. No/Date: 3210071223 Defer

01/8305OO0BEH/AM 14/ 322404000001 BAMI4 23122015 Date:16.07.2014

Decision :The Committee considered the case as per agenda and noted that hard copy
from firm has been received and sent to Depit. of C&PC(PC.Div) on 5.6.2014, Deptt.
of CEPC(PC Div) was asked to expedite their comments. The case is re-listed for
16.7.2014.

[Case No.:2947/53. [Party Name:BIC AUTO | Meet No/Date-6/83- Sintus=Case
IALC1/ 2013 PYT.LTD. ALCI2014 Delerved

(N e



ISAME 2
166 HO File RLA File Lic.No/Date:05 10374431 Defer
WIBROSHO0EASAMIS  LOSTIMO00ISNAMIY  24.12.9003 Dne: 16.07.2014

Decision :D/L dated 20.5.2014 issued by DIPP. Reminder to be issued. The case is
re-listed for 16.7.2014,

[Case Mo 42/47/83- Party Name:SMI COATED [Meet No/Date-6/83- | Stntus: Case
ALECI/2003 PRODUCTS PYT. LTI, ALCIA2014 Deferred
18,06, 2014
167 ' File RLA File Lie, No/Drate:03 10761282 Defer
0183050 00B58AMI4/  -030SAMD00TISIAMI4  24.12.2013 Diate: 16.07.2014

Decision :Comments awaited from DIPP. Re-listed for 16.7.2014.

Case Mo, 43/47/83- Party Name: ACPL Meet Mo/Daote:65K3- Status:Case
ALC1/2013 EXPORTS PYT.LTD, ALCI/2014 Deferred
18.06.2014
HI File RLA File Lic.No/Dhie:051 0374406 Defer f
168 L01/BLOSKO0BSAMIL 0523040003 S0/AM 14/ 24122013 Dute=16.07.2014

Decision :The Commitiee considered the case as per agenda and noted that hard copy
from the firm has been received and is being sent 1o Depit. of C&PC{Chem.Div). The
case is re-listed for 16,7.2014.

< -.-;_'Li
..)_-:‘_:lll, o
Cave No.: 4004783 Party Wame:TYTAN Meet No/Diate 8 3- Status:Case
ALCLZ013 ORGANICS PVT.LTD,  ALCIZZ0M4 Delerred
18.06.2014
16% [HO) Fille RLA File |Lic.Mo/Date:03 10763563 Defer
OIEIOS00BSEAM I, 03509000592 AM ] 4 27.12.%13 Date: 16072014

Decision :D/L dated 2.5.2014 issued by Depit. of C&PC{PC.Div). Reminder to be
issued. Re-listed for 16.7.2014,

Case No.:S48/83. Party Name:ROHAN DYES [Meet NoDute:6/83.  [Status:Case
ALCI2013 AND INTERMEDIATES  ALCI/2014 Deferred
LTD, 18.06.2014
170 [HQ File RLA File Lic.No/Date-08 101 27478 Defor
O1EIOSHO0ETHAMIA  0R/24/040/0039% AM L4 27.02.2013 Date: 16.07.2014

Decision :The Commitiee considered the case as per agenda. The Committee had

decided to call for Cermral Fxcise Data duly certified by Central Excise. The case is

B —







Decision :Comments awaited from Deptt. of CEPC(Chem Div). Re-listed for

16.7.2014,
(Case No.:63 2R3 Farty Mame:FICUS PAX Meet No/Date:6/83- Status: Case
IALCI2004 PYT. LTD., ALCI/2014 Dieferred
18062001 4
(17e HO) File RLA File Lbe. Mo Date:07 10101 049 Defer
OIEI0S000200AMIS 0T 204000306/ AM 4. 02002014 Date: 16.07.2014

Decision :Comments awaited from DIPP. Re-listed for 16.7.2014.

Cuse No,: 247243 Party Name: INDOTAN Meet No/Dage:4/83- StatuwszCuse
ALCL2014 CHEMICALS LTD,, ALC /2014 Deferred
15046, 20]14
HO File RLA File Lie No/Date:0210198446 Defer
177 01B30s000040AMIY 02 28MO00ISRAMIE  03.01,2014 Date: 16072004

Decision :The Committee considered the case as per agenda and noted that hard copy
from the firm has been received and is being sent 1o Depat. of CEPC{Chem.Div), The
case is re-listed for 16.7.2014.

Case No,:15/2/83- Party Name:KMB Meet No/Dates6/E3- Statuws: Case
IALCI2014 TRADING ALCL2004 Deferred
CORPORATION PLTD, |18.062014
178 [HO File RLA File Lic.NoDate: 3210071824 Defer
O EROS000 1 S AMI S/ 32240400000 VAM 4 06012004 [ate: 16.07.20014

Decision :D/L. dated 16.5.2014 issued by DIPP. Reminder 1o be issued, The case is
re-listed for 16.7.2014;

[Case No.: 1472783 Party Name:SAINT- Meet No/Date:6/K - Status; Case
ALC12014 GOBAIN GLASS INDIA  |ALCI/2014 Deferred
. LTD [18.06.3014
| [0 File RLA File Lic.No/Date:0< 0154080 Defer
(1790830500001 WAMIS,  |-D424/0400022AMIY  DR.01.2014 Date:16.07.2014

| Decision : The Committee considered the case a5 per agenda and noted that hard copy

ifrom the firm has been received and sent 1o DIPP on 22.52014. DIPP was asked 1o

| irvnaedite thair cammante Tha anca e e 1T 0 8 v = omai s
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Case No.402/83- Party Mame:MARLTI Meet No/Date:6/83- Status:Case
ALCI2014 MULTICHEM PYT. LTD. |[ALC1/2014 Deferred
1804, 2014
180 HO File RL A File Lic NovDate:0B 101 27882 Defer
DEIDSVO0FTHAM 14/ OR24T4000MIRAMIY  09.001.2014 Diare: 16,07 2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for
16.7.2014,

















































